
List of cases where e-Payment of Court fees was made during the month of  November-2022.

Court District Case No. Advocate

1 Central

C. PRAKASH 01.11.2022 20.07.2022

MUNISH VOHRA 03.11.2022 20.10.2022

MUNISH VOHRA 03.11.2022 28.10.2022

04.11.2022 01.11.2022

DINESH SHARMA 05.11.2022 01.11.2022

SATISH KUMAR 05.11.2022 11.10.2022

AJAY GOYAL 07.11.2022 03.11.2022

UMESH TYAGI VS MCD 07.11.2022 04.11.2022

ICICI BANK VS HARI SINGH MANISH KUMAR 07.11.2022 11.10.2022

SUNIL GUPTA 10.11.2022 02.11.2022

No.
Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

SH. SANJEEV 
KUMAR 
AGGARWAL, 
DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01

CS COMM-
2423/22

ICICI BANK VS 
SURESHKUMAR PROPREITOR 
OF MULTIFACILITY

CS COMM-
2441/22

AMIT JAIN VS MEENAKSHI 
ASSOCIATES

CS COMM-
2442/22

AMIT JAIN VS DHARMRAJ 
CONTRACTORS

CS COMM-
2446/22

DINESH JINDAL VS PANKAJ 
KOTHARI

PRATEEK 
PRABHAKAR

CS COMM-
2453/22

WOLTERS KLUWER INDIA VS 
AMIT JAIN COMPANY

CS COMM-
2454/22

ICICI BANK VS VIJAY KUMAR 
SHARMA

CS COMM-
2463/22

BALAJI FREIGHT SOLUTIONS 
VS FAST FORWARD LOGISTICS

CS COMM-
2464/22

DEEPANSHU 
KHATRI

CS COMM-
2465/22

CS COMM-
2475/22

ANKIT GUPTA VS DHANANJAY 
KUMAR TIWARI



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

1 Central

10.11.2022 07.04.2021

SUNIL SEHRAWAT 10.11.2022 08.11.2022

15.11.2022 14.11.2022

16.11.2022 06.05.2022

SHRAVAN DEV 17.11.2022 14.11.2022

18.11.2022 11.11.2022

ARAV KAPOOR 19.11.2022 15.11.2022

CS COMM-2571/22 ARAV KAPOOR 19.11.2022 15.11.2022

C. PRAKASH 19.11.2022 14.10.2022

21.11.2022 20.08.2022

SH. SANJEEV 
KUMAR 
AGGARWAL, 
DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01

CS COMM-
2476/22

LAXMI INDUSTRIES VS 
DIAMOND POLYMERS

SAURABH KUMAR 
SHARMA

CS COMM-
2477/22

STATE BANK OF INDIA VS 
MAHARAUJDEEN

CS COMM-
2493/22

RAVINDER KUMAR WADHWA 
VS MCD

SATENDRA KUMAR 
SINGH

CS COMM-
2498/22

SAMPARAN KUMAR VS 
SANJAY KUMAR VERMA

RAKESH 
SHRIVASTAV

CS COMM-
2507/22

RAJEEV JINDAL VS UG 
TRADING

CS COMM-
2512/22

RAM SWAROOP 
KHANDELWAL VS RAJEEV 
AGGARWAL

PRATEEK 
PRABHAKAR

CS COMM-
2516/22

RAKESH GUPTA VS 
GREENTEK ENGINEERS

RAKESH GUPTA VS KAMAL 
KISHORE AGRAWAL

CS COMM-
2518/22

ICICI BANK VS GURLEEN 
RATAN

CS COMM-
2527/22

GREEN REVOLUTION VS 
BHANU PRATAP TRADERS

AAKANSHA 
SISODIA



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

1 Central

ICICI VS RAKESH KUMAR NAZIA PARVEEN 24.11.2022 20.04.2022

25.11.2022 11.11.2022

26.11.2022 18.11.2022

ICICI VS VIKAS AGARWAL VIKAS CHOPRA 26.11.2022 17.11.2022

ICICI VS RAVI YADAV VIKAS CHOPRA 26.11.2022 17.11.2022

ICICI VS SUMIT JOON VIKAS CHOPRA 26.11.2022 17.11.2022

VINEET TANEJA 29.11.2022 17.11.2022

29.11.2022 11.11.2022

SUNIL SHARMA 29.11.2022 22.11.2022

HEMANT GUPTA 30.11.2022 24.11.2022

SH. SANJEEV 
KUMAR 
AGGARWAL, 
DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01

CS COMM-
2548/22

CS COMM-
2558/22

SUNIL KR LADHA VS PULKIT 
SALES CORPORATION

ANIL KUMAR 
SINGH

CS COMM-
2562/22

ANIL KR GARG VS LOKESH KR 
GARG

LOVEKESH KUMAR 
AGGARWAL

CS COMM-
2563/22

CS COMM-
2564/22

CS COMM-
2565/22

CS COMM-
2588/22

WELCOME FOOTWEAR VS 
KALSI FOOTWEAR

CS COMM-
2589/22

PANASONIC LIFE SOLUTION 
VS ASHOK KUMAR

SHRAVAN KUMAR 
BANSAL

CS COMM-
2590/22

WEBTEL ELECTROSOFT VS 
VAAYVY DISH CONSTULTING

CS COMM-
2595/22

DEEPAK GARH VS 
HERBONICS COSMETICS



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

2 Central

10-11-2022 07-11-2022

15-11-2022 07-11-2022

16-11-2022 10-11-2022

K. REHMAN (P) 16-11-2022 14-11-2022

21-11-2022 17-11-2022

30-11-2022 28-11-2022

PUMA SE Vs ASHOK KUMAR 30-11-2022 18-11-2022

SH. RAJNEESH 
KUMAR GUPTA 
DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/2468/20
22

JAYSON INDUSTRIES AND 
ANOTHER Vs SHREE KRISHNA 
INDUSTRIES

MAHESH KUMAR 
MIGLANI(P),

CS 
(COMM)/2488/20
22

ANITA WADHWA Vs 
MUNICIPAL CORPORATION 
OF DELHI

SATYENDRA 
KUMAR SINGH(P),

CS 
(COMM)/2495/20
22

SAMARPAN FINANCE CO 
THROUG ITS PROP AVI 
SRIVASTAVA Vs KALYAN 
KUMAR

RAKESH 
SRIVASTAVA(P),

CS 
(COMM)/2496/20
22

M/S STEEL METAL TUBES 
INDIA PVT LTD DIRECTOR 
SHRI VINOD KUMAR 
AGGARWAL Vs M/S RUDRA 
ENERGIES SOLUTION 
THROUGH ITS PROP SHRI 
SUDHIR KUMAR SINGH

CS 
(COMM)/2524/20
22

ICICI BANK LIMITED Vs BILAL 
ALI KHAN C. Parkash(P),

CS 
(COMM)/2591/20
22

M/S VINI COSMETICS PVT LTD 
Vs ASHOK KUMAR JOHN DOE

ANIL KUMAR 
SAHU(P),

CS 
(COMM)/2592/20
22

Shashi Pratap 
Ojha(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

3 Central SH. C. PRAKASH 01.11.2022 20.07.2022

02.11.2022 28.10.2022

MS. ALKA 02.11.2022 31.10.2022

SH. SATISH KUMAR 02.11.2022 18.10.2022

SH. SATISH KUMAR 02.11.2022 11.10.2022

SH. S.C. SINGHAL 02.11.2022 28.10.2022

SH. A.K. TRIVEDI 04.11.2022

SH. SATISH KUMAR 05.11.2022 11.10.2022

SH. SATISH KUMAR 05.11.2022 11.10.2022

SH. ILLA 
RAWAT, 
DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
2415/2022

ICICI BANK LTD. V/S KUNWAR 
PAL CHAUDHARY, 
PROP. OF M/S SUPREME 
INDUSTRIES

CS(COMM)  
2431/2022

KARNATAKA BANK LTD. V/S 
RAVINDER DAGAR & ARN.

SH. KAMAL KANT 
CHHABRA

CS(COMM)  
2432/2022

LAXMAN CHAURASIA V/S 
ASHISH

CS(COMM)  
2433/2022

ICICI BANK LTD. V/S 
DAVINDER SINGH, PROP. OF 
M/S. DELUXE 
AUTO TOOLS

CS(COMM)  
2434/2022

ICICI BANK LTD. V/S MUKESH 
CHOPRA, PROP. OF M/S 
LAKSHMI
SALES & SERVICES

CS(COMM)  
2435/2022

M/S PRAKASH DISTRIBUTERS 
V/S NASEEM AHMED

CS(COMM)  
2444/2022

SAYAPAL GUPTA V/S 
MUNICIPAL CORPORATION 
OF DELHI

14.10.2022 & 
31.10.2022

CS(COMM)  
2452/2022

ICICI BANK LTD. V/S 
RAGHVENDRA SHRIVASTAVA

CS(COMM)  
2451/2022

ICICI BANK LTD. V/S ARVIND 
MODY



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

3 Central

SH. AMIT GUPTA 07.11.2022 18.08.2022

SH. SATISH KUMAR 07.11.2022 11.10.2022

07.11.2022 01.11.2022

09.11.2022 12.10.2022

SH. D.R. JAIN 10.11.2022 07.11.2022

10.11.2022 07.11.2022

11.11.2022 08.11.2022

11.11.2022 05.11.2022

SH. ILLA 
RAWAT, 
DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
2459/2022

CANARA BANK V/S M/S 
SCENTED SEASON

CS(COMM)  
2460/2022

ICICI BANK LTD. V/S M/S 
AUTHENIC TRAVELS PVT. 
LTD. & ORS.

CS(COMM)  
2461/2022

M/S SHREE DURGA TEX FAB, 
V/S M/S PRINT CENTRE

SH. HARDIK 
AGGARWAL

CS(COMM)  
2467/2022

RAJA GARG V/S MUNICIPAL 
CORPORATION OF DELHI

SH. SATYENDRA 
KUMAR SINGH

CS(COMM)  
2470/2022

M/S PRACHI (INDIA) PVT. 
LTD. V/S EDEN PUBLIC 
SCHOOL

CS(COMM)  
2471/2022

MOHD. SALMAN, PROP OF 
M/S ELITE TRADERS 
V/S MOHD.NIZAMUDDIN 
QURESHI, PROP. OF M/S Y.N. 
FOOTWEAR

SH. LAKSHAY 
SHARMA

CS(COMM)  
2480/2022

ADIDAS AG V/S ASHOK 
KUMAR (UNKNOWN)

SH. PRAMOD 
KUMAR SINGH

CS(COMM)  
2481/2022

M/S CHEMPHARM 
INDUSTTRIES INDIA PVT. 
LTD. V/S 
M/S CAPTAB BIOTECH UINIT-
II & ORS.

MS. SUSHMA 
SINGH



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

3 Central

SH. C.M. GROVER 11.11.2022 18.10.2022

16.11.2022 20.10.2022

SH. SATISH KUMAR 17.11.2022 01.11.2022

17.11.2022 11.11.2022

19.11.2022 NOT FILE

SH. C. PRAKASH 19.11.2022 17.11.2022

19.11.2022

SH. UDIT GUPTA 25.11.2022 18.11.2022

SH. ILLA 
RAWAT, 
DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
2482/2022

M/S V.S. DRYFRUIT MART V/S 
SEVENSEAS HOSPITALITY 
PVT. 
LTD.

CS(COMM)  
2500/2022

SANTOSHA DECOR PRIVATE 
LIMITED V/S VIKRAM SETHI

SH. IQBAL SINGH 
BEDI

CS(COMM)  
2508/2022

ATUL KANSAL V/S R.N. RICE 
MILL & ORS.

CS(COMM)  
2509/2022

SHRI VIJAY KUMAR JINDAL, 
PROP. OF M/S VIPUL 
ELECTRICALS 
V/S SMT. ARCHANA KAMAL 
BHAI SABOO, PROP. OF 
SETELITE 
CABLES & ANR.

SH. TITENDRA 
KUMAR NAHATA

CS(COMM)  
2519/2022

M/S HALDIRAM FINCAP PVT. 
LTD. V/S SUNI SACHDEVA

SH. ALOK KUMAR 
PANDEY

CS(COMM)  
2520/2022

ICICI BANK LTD. V/S FEROZ 
HASAN

CS(COMM)  
2521/2022

BANK OF BARODA V/S JINDAL 
INDIA THERMAL POWER LTD. 
& 
ORS.

SH. DIVYAM 
AGARWAL

01.11.2022 &
17.11.2022

CS(COMM)  
2554/2022

TEJINDER SAWHNEY V/S 
MANKARAN SINGH & ANR.



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

3 Central

25.11.2022 17.11.2022

SH. VIKAS CHOPRA 26.11.2022 17.11.2022

SH. VIKAS CHOPRA 26.11.2022 17.11.2022

26.11.2022 18.11.2022

29.11.2022 26.11.2022

SH, MOHIT BATRA 29.11.2022 23.11.2022

MS. RAMA SHARMA 29.11.2022 31.10.2022

SH. D.R. JAIN 30.11.2022 28.11.2022

SH. ILLA 
RAWAT, 
DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
2555/2022

CANADIAN SPECIALTY VINYLS 
V/S KAYCEE DIGITAL PRIVATE 
LTD.

SH. RAVEESH 
THUKRAL

CS(COMM)  
2559/2022

ICICI BANK LTD. V/S RUPESH 
KUMAR RAI

CS(COMM)  
2560/2022

ICICI BANK LTD. V/S VIKAS 
DHAWAN

CS(COMM)  
2561/2022

NANCY GUPTA, PROP. OF M/S 
SHREE MAHALAXMI 
TRADERS
V/S LOKESH KUMAR GARG, 
PROP. OF M/S KAVERI 
KIRYANA STORE

SH. LOVEKESH 
AGGARWAL

CS(COMM)  
2583/2022

STATE BANK OF INDIA V/S 
MANISH BAREJA

MS. SHALINI 
UPADHYAY

CS(COMM)  
2584/2022

JASPAL SINGH V/S VISHAL 
ARORA

CS(COMM)  
2585/2022

M/S MLM INDIA LTD. V/S M/S 
SAMPARK INDUSTRIES LTD. & 
ORS.

CS(COMM)  
2593/2022

M/S PRACHI (INDIA) PVT. 
LTD. V/S M/S BANSAL 
TRADERS & ANR.



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

4 Central

CHETNA BHALLA 01.11.2022 12.10.2022

SBI VS. HITESH GOGIA VIKAS PRAKASH 01.11.2022 28.09.2022

CHETNA BHALLA 01.11.2022 12.10.2022

CHETNA BHALLA 01.11.2022 12.10.2022

RAVI CHAUHAN 03.11.2022 01.11.2022

ABHIMANYU 05.11.2022 18-10-2022

ABHIMANYU 05.11.2022 18-10-2022

05.11.2022

02-11-2022

RAJEEV SAGAR 07.11.2022

07-10-2022

MS NISHA 
SAXENA, 
DISTRICT 
JUDGE, 
COMMERCIAL  
COURT-04

CS (COMM) 
2417/2022

ICICI BANK LTD VS. 
TRANZLEASE  HOLDING 
INDIA PVT LTD

CS (COMM) 
2420/2022

CS (COMM) 
2418/2022

ICICI BANK LTD VS. 
SURESH CHAND

CS (COMM) 
2416/2022

ICICI BANK LTD VS. 
DEEPAK

OMP  (COMM)-
164/2022

NEERAJ GUPTA VS. KOTAK 
MAHINDRA PRIME LTD 
AND OTHERS

CS (COMM) 
2449/2022

B.S. KARIWAL VS. SHRI 
SANJAY KUMAR

CS (COMM) 
2450/2022

B.S. KARIWAL VS. SHRI 
SANJAY KUMAR

CS (COMM) 
2455/2022

SIROHI KRISHI SEWA 
KENDRA VS RICHA 
CHAUDHARY

SUDHIR KUMAR 
SUKHIJA

CS (COMM) 
2456/2022

ICICI BANK LTD VS. 
RAKESH KUMAR



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

4 Central

RAHUL SHARMA 07.11.2022

26-09-2022

BULBUL YADAV 11.11.2022 20.10.2022

MANISH KUMAR 15.11.2022 20.10.2022

16.11.2022 15-10-2022

SATISH KUMAR 9.2E+009

SATISH KUMAR 16.11.2022 11-10-2022

SH. SUNIL GUPTA18.11.2022

15.11.2022

19.11.2022 15.11.2022

MS NISHA 
SAXENA, 
DISTRICT 
JUDGE, 
COMMERCIAL  
COURT-04

CS (COMM) 
2462/2022

JVL STEEL PVT LTD VS. 
NAGENDRA BALIRAJ 
GOUND

CS (COMM) 
2487/2022

CANARA BANK VS. 
DEEPAK JOSHI

CS (COMM) 
2492/2022

RAHUL SINGH VS. 
BHAVNEET KAUR

CS (COMM) 
2501/2022

M/S A.B. PAL ELECTRICALS 
PVT LTD VS. M/S MEC 
ELECTRIC CONTRACTS 
PRIVATE LIMITED AND 
ORS

HARSHIT 
KHURANA

CS (COMM) 
2502/2022

ICICI BANK LTD VS. AMAR 
CHAND PROP OF M/S 
AMAR CONSUMER STORE MANISH@KLFINDIA.COM

CS (COMM) 
2502/2022

ICICI BANK LTD VS. AMAR 
CHAND PROP OF M/S 
AMAR CONSUMER STORE

CS (COMM)-
2513/2022

SHIV KUMAR MITTAL VS. 
VINEETA DEVI

CS (COMM)-
2522/2022

SMT. SUNITA GAJRANI VS. 
M/S GOVIND AGENCY

DEVRAJ 
CHABBRA

mailto:MANISH@KLFINDIA.COM


Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

4 Central

D.R. JAIN 22.11.2022 31.10.2022

A.K. TRIVEDI 22.11.2022

28.10.2022

28-11-202217-11-2022

28-11-202217-11-2022

28-11-202217-11-2022

28-11-202217-11-2022

29.11.2022

26-11-2022

SANDEEP JINDAL 30.11.2022 18.11.2022

MS NISHA 
SAXENA, 
DISTRICT 
JUDGE, 
COMMERCIAL  
COURT-04

CS (COMM)-
2535/2022

M/S PRACHI INDIA PVT 
LTD VS. MR. G. KUMAR

CS (COMM)-
2536/2022

M/S MANMOHAN SINGH 
WADHWA CONSTRUCTION 
PVT,. LTD VS. MUNICIPAL 
CORPORATION OF DELHI

CS 
(COMM)/2572/2
022

ICICI BANK LIMITED Vs 
SUMIT GUPTA

SAGAR 
SHIVAM(P),

CS 
(COMM)/2573/2
022

ICICI BANK LIMITED Vs 
RAJEEV SHANDILYA

SAGAR 
SHIVAM(P),

CS 
(COMM)/2575/2
022

ICICI BANK LIMITED Vs 
VICKY CHITOLE

SAGAR 
SHIVAM(P),

CS 
(COMM)/2574/2
022

ICICI BANK LIMITED Vs 
RAJEEV SHARMA

SAGAR 
SHIVAM(P),

CS 
(COMM)/2586/2
022

PUNJAB NATIONAL BANK 
VS INDERJEET SINGH

SHALINI 
UPADHAY

CS 
(COMM)/2594/2
022

SMT. KUSUM PODDAR VS. 
SMT UDHA GOYAL 



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

5 Central

01.11.2022 ON LINE

SUDHANSHU 01.11.2022 ON LINE

01.11.2022 ON LINE

SWADESH BANSAL 01.11.2022 ON LINE

RAHUL KASHYAP 01.11.2022 ON LINE

RAHUL KASHYAP 01.11.2022 ON LINE

RAHUL KASHYAP 01.11.2022 ONLINE

RAHUL KASHYAP 01.11.2022 ON LINE

SANJEEV PATHAK 01.11.2022 ON LINE

SH. UMED 
SINGH GREWAL 
DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

CS COMM-
2412/2022

ICICI BANK LTD. V/S MS 
ELPRON EXCHANGE WATER 
ENGINEERING PVT. LTD. 

MANISH KUMAR 
DEWAN

CS COMM-
2413/2022

MJ/S DELHI KITCHEN 
EQUIPMENT INDIA V/S 
AIRCON APPLIANCES PVT. 
LTD. 

EX. COMM-
272/2022

M/S KANCHAN FASHION PVT. 
LTD. VS. PUNEET GABA

SUBHASH 
CHANDRA

CS COMM-
2422/2022

M/S AJAY SAREES VS. M/S OM 
SHANTI SAREE KENDRA

OMP(I) COMM-
405/2022

IDFC FIRST BANK LTD. VS. 
ANITA SHARMA

OMP (I) COMM-
406/2022

IDFC FIRST BANK LTD. VS. 
PAWAN KUMAR

OMP(I) COMM-
407/2022

IDFC FIRST BANK LTD. VS. 
PAWAN KUMAR KHANNA

OMP(I) COMM-
408/2022

IDFC FIRST BANK LTD. VS. 
VASIM AHAMAD

EX. COMM-
274/2022

HDFC BANK LTD. VS. 
JITENDER KHANGAROT



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

5 Central

ROHIT GOSWAMI 02.11.2022 ON LINE

02.11.2022 ON LINE

AVANISH KUMAR 04.11.2022 ON LINE

NAVEEN GROVER 04.11.2022 ON LINE

PARMOD KR. JAIN 05.11.2022 ON LINE

VIGNESH SINGH 05.11.2022 ON LINE

09.11.2022 ON LINE

10.11.2022 ONLINE

RAHUL KR. VERMA 10.11.2022 ON LINE

SH. UMED 
SINGH GREWAL 
DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

OMP MISC 
COMM-2/2022

M/S JAI BABA NANAK CLOTH 
TRADING CO. VS. GUPTA 
COLLAR HOUSE

CS COMM-
2425/2022

ICICI BANK LTD. V/S 
KANCHHID SINGH CHAUHAN

MANISH KR. 
DEWAN

EX. COMM-
279/2022

MAHINDRA AND MAHINDRA 
FINANCIAL SERVICES LTD. 
V/S MR. DEEPAK GOSWMI

CS COMM-
2443/2022

DURGESH KOHLI V/S 
SHAHEED ABBAS

EX. COMM-
284/2022

SANDEEP JAIN V/S ISHAR 
DASS SETHI AND SONS

CS COMM-
2448/2022

M/S SCAVIN INTERNATIONAL 
EXIM PVT. LTD. V/S SANJANA 
SETHIA

OMP(I) COMM-
435/2022

TATA CAPITAL FINANCIAL 
SERVICES LTD. VS. S S EARTH 
MOVERS

SURYA PRAKASH 
RANA

CS COMM-
2473/2022

M/S VINI COSMETICS PVT. 
LTD. VS. ASHOK KR. JOHN 
DOE

CS COMM-
2474/2022

PRACHI INDIA PVT. LTD. VS. 
RAKESH KUMAR 



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

5 Central

10.11.2022 ON LINE

10.11.2022 ON LINE

SANJAY KR. JAIN 11.11.2022 ON LINE

SUNITA SINGH 11.11.2022 ON LINE

S C SINGHAL 11.11.2022 ON LINE

14.11.2022 ON LINE

15.11.2022 ON LINE

ALOK KR. PANDEY 16.11.2022 ON LINE

MANISHA BARUAH 17.11.2022 ON LINE

SH. UMED 
SINGH GREWAL 
DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

MISC DJ-
681/2022

DELHI DEVELOPMENT 
AUTHORITY VS AJAB SINGH 
CO.

OMP(I) COMM-
440/2022

TATA CAPITAL FIN V.S S S 
EARTHMOVERS 

SURYA PRAKASH 
RANA

CS COMM-
2483/2022

M/S SHARMA ELECTRICALS 
VS M/S ZETA INDUSTRIAL 
COROPORATION PVT. LTD. 

EX. COMM-
293/2022

ICICI BANK LTD. V/S 
PALWINDER SINGH

CS COMM-
2484/2022

 RUKMANI POLMER PVT. LTD. 
V/S BRIGHT POLYMERS PVT. 
LTD. 

EX COMM-
295/2022

IDBI BANK LTD. VS. ANIL 
KUMAR THUKRAL

MANISH KR. 
DEWAN

CS COMM-
2494/2022

RAJA GARG V/S MUNICIPAL 
CORPORATION OF DELHI

SATENDRA KR. 
SINGH

CS COMM-
2497/2022

RAJIV LAL V/S M/S RELIANCE 
INFRATEL LTD. 

EX COMM-
306/2022

HDFC BANK LTD. V/S VIKAS 
GIRDHARI LAL



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

5 Central

RAJESH JANGRA 17.11.2022 ON LINE

17.11.2022 ON LINE

VISHESH VERMA 18.11.2022 ON LINE

ROHIT BOHRA 19.11.2022 ON LINE

C PRAKASH 19.11.2022 ON LINE

MD ZUNAID 19.11.2022 ON LINE

C PRAKASH 21.11.2022 ON LINE

SUNNY ARORA 22.11.2022 ON LINE

SH. UMED 
SINGH GREWAL 
DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

OMP(I)COMM-
445/2022

CNH INDUSTRIAL CAPITAL 
INDIA PVT. LTD.V/S 
KARAMJEET SINGH

M. CS COMM-
629/2022

VINU AUTO PARTS V/S 
COSMIC MOTORS INDIA PVT. 
LTD.

RANJAN DINESH 
DOSHI

CS COMM-
2511/2022

M/S BABA JI INDUSTRIES V/S 
M/S LYSANDER HIND 
ENGINEERING COMPANY 

EX. COMM-
309/2022

M/S KOTAK MAHINDRA 
PRIME LIMITED V/S SUNIL 
VERMA

CS COMM-
2514/2022

ICICI BANK LTD. V/S 
ABHISHEK GOYAL PROP. OF 
MAA SHAKAMARI

CS COMM-
2515/2022

M/S TULLIO GLUSI SPA NOW 
KNOWN AS GAPI SERVICES 
SRL V/S NAVEEN ARORA

CS COMM-
2588/2022

ICICI BANK LTD. V/S RAJIV 
VIJ

EX COMM-
314/2022

M/S KOTATK MAHINDRA 
PRIME LTD. V/S NEERAJ 
SAINI



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

5 Central

DEEPAK DHYANI 22.11.2022 ON LINE

21.11.2022 ON LINE

24.11.2022 ON LINE

24.11.2022 ON LINE

25.11.2022 ON LINE

ICICI BANK LTD. V/S VINOD CHETNA BHALLA 25.11.2022 ON LINE

SAGAR SHIVAM 26.11.2022 ON LINE

SAGAR SHIVAM 26.11.2022 ON LINE

SAGAR SHIVAM 26.11.2022 ON LINE

SAGAR SHIVAM 26.11.2022 ON LINE

SH. UMED 
SINGH GREWAL 
DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

EX COMM-
315/2022

AARNA STATIONARY 
PRODUCTS V/S PANKAK 
KUMAR

CS COMM-
2532/2022

M/S AWALS CREATIONS V/S 
SH. PRAKASH CHAND 
SHARMA

GURMIT SINGH 
HANS 

CS COMM-
2547/2022

UNION BANK OF INDIA V/S 
M/S MAA AMBEY

REKHA RUSTOFI 
MS

EX. COMM-
318/2022

KDB FINANCIAL SERVICES 
LTD. V/S SUMIT ENTERPRISES 
AND ANR.

DEEPANKUR 
SONDHI

CS COMM-
2556/2022

CANADIAN SPECIALTY VINYLS 
V/S RATIONAL BUSINESS 
CORPORATION

RAVEESH 
THUKRAL 

CS COMM-
2557/2022

CS COMM-
2566/2022

ICICI BANK LTD. V/S SUNIL 
KUMAR 

CS COMM-
2567/2022

ICICI BANK LTD V/S SUMIT 
PANDIR 

CS COMM-
2568/2022

ICICI BANK LTD. V/S 
VAISHNAVI GUPTA

CS COMM-
2569/2022

ICICI BANK LTD. V/S RAJESH 
KUMAR SHARMA



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

5 Central

S B I V/S S P ENTERPRISES RAJIV KR. THAKUR 28.11.2022 ON LINE

ANISH BHOLA 29.11.2022 ON LINE

SAKET GAKHAR 29.11.2022 ON LINE

SANJEEV PATHAK 30.11.2022 ON LINE

30.11.2022 ON LINE

VIKAS SHARMA 30.11.2022 ON LINE
6 Central

MAHESH SHARMA 01.11.2022 12.10.2022

01.11.2022 20.09.2022

01.11.2022 28.10.2022

SH. UMED 
SINGH GREWAL 
DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

CS COMM-
2576/2022

OMP(I) COMM-
461/2022

DCB BANK LTD. V/S MISHKAL 
AHMAD

CS COMM-
2582/2022

JASPAL SINGH V/S 
JASPINDER SINGH

EX. COMM-
325/2022

HDFC BANK LTD. V/S SONAM 
SONKER

OMP COMM-
173/2022

UNION OF INDIA V/S M/S 
MODERN RAILTECH 
EQUIPMENT MANUFACTRERS 
PVT. LTD.

ASHISH KR. 
SHARMA

EX. COMM-
326/2022

MANOJ KUMAR VIJ V/S 
SUNITA DEVI

SH. PARAMJIT 
SINGH, 
DISTRICT 
JUDGE(COMME
RCIAL)-06, 
CENTRAL CS(COMM) 

2411/2022
M/S ORIENT LINKS PVT. LTD. 
VS BINIT KUMAR JHA

CS(COMM) 
2414/2022

M/S INDIGLOW AUTOMOBILE 
PVT. LTD. VS M/S SOURCE 
AUTOMOTIVE PARTS & ORS.

NEERAJ GUPTA

CS(COMM) 
2419/2022

M/S SHRI BALAJI ADV. VS M/S 
MIDAS INFRA TRADE LTD.

DUSHYANT 
SWAROOP 



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

6 Central

01.11.2022 19.10.2022

AMITA KUMARI 01.11.2022 -

02.11.2022 19.10.2022

02.11.2022 12.10.2022

02.11.2022 10.10.2022

02.11.2022 09.02.2021

02.11.2022 02.11.2022

02.11.2022 02.11.2022

W.R.KHAN 02.11.2022 02.11.2022

SH. PARAMJIT 
SINGH, 
DISTRICT 
JUDGE(COMME
RCIAL)-06, 
CENTRAL

CS(COMM) 
2421/2022

NARESH BALA VS MANAV 
JAIN

SATISH KUMAR

EX. (COMM) 
270/2022

HDFC BANK LTD. VS RAKESH 
KUMAR

CS(COMM) 
2436/2022

M/S MANMOHAN SINGH 
WADHWA VS MCD

A.K. TRIVEDI

CS(COMM0 
2437/2022

CHETAK LOGISTIS LTD. VS 
KIRAN UDYOG PVT. LTD. 

DEVANSH GUPTA

CS(COMM) 
2438/2022

TIMES INTERNET LTD. VS 
ITRIANGLE INFOTECH 
PRIVATE LTD.

RAJEEV 
AGGARWAL 

CS(COMM) 
2439/2022

MANAV KAPOOR VS TIRATH 
RAM SHAH CHARITABLE 
HOSPITAL

AWNISH KUMAR 

MISC DJ 
663/2022

M/S R. M. ENTERPRISES VS 
ASAD AHMAD

B.P SINGH

ARB.(COMM) 
1/2022

NITIN KUMAR VS M/S ADITYA 
BIRLA FINANCE LTD. 

PANKAJ MOHAN

EX.(COMM) 
277/2022

SBI CARD SERVICE PVT. LTD. 
VS ROHIT KUMAR



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

6 Central

UCO BANK VS YOGESH ATTRI  03.11.2022 24.08.2022

03.11.2022 03.11.2022

SANJEEV PATHAK 04.11.2022 04.11.2022

SANJEEV PATHAK 04.11.2022 04.11.2022

04.11.2022 04.11.2022

04.11.2022 04.11.2022

04.11.2022 04.11.2022

04.11.2022 04.11.2022

04.11.2022 11.10.2022

SANDEEP JAIN VS MCD 05.11.2022 27.09.2022

SH. PARAMJIT 
SINGH, 
DISTRICT 
JUDGE(COMME
RCIAL)-06, 
CENTRAL

CS(COMM) 
2440/2022

B.K MISHRA

EX. 
(COMM)278/2022

KOTAK MAHINDRA BANK Vs 
NIRANJAN KUMAR

MAYANK 
MAHAJAN(P),

EX.(COMM) 
280/2022

HDFC BANK LTD. VS KAMAL 
KANT PANDEY

EX.(COMM) 
281/2022

HDFC BANK LTD. VS RAM 
KUMAR

OMP(I) COMM 
417/2022

 M/S IDFC FIRST BANK LTD. 
VS BIRBAL SINGH

RAHUL KASHYAP

OMP(I)COMM 
418/2022

M/S IDFC FIRST BANK LTD. VS 
VIKAS KUMAR

RAHUL KASHYAP 

OMP(I)COMM 
419/2022

M/S IDFC FIRST BANK LTD. VS 
SANJANA RANA

RAHUL KASHYAP 

OMP(I)COMM 
420/2022

M/S IDFC FIRST BANK LTD. VS 
PRASHANT DAM

RAHUL KASHYAP 

CS(COMM) 
2445/2022

ASHISH PAPERS PVT. LTD. VS 
PARAS PRODUCTS 

AJAY BANSAL 

CS(COMM) 
2447/2022

SAROJ KUMAR JHA



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

6 Central

05.11.2022 05.11.2022

05.11.2022 05.11.2022

SUNNY ARORA 05.11.2022 05.11.2022

07.11.2022 02.11.2022

10.11.2022 31.10.2022

10.11.2022 31.10.2022

10.11.2022 04.11.2022

11.11.2022 11.11.2022

11.1.2022 23.08.2022

SH. PARAMJIT 
SINGH, 
DISTRICT 
JUDGE(COMME
RCIAL)-06, 
CENTRAL

OMP(I) COMM 
421/2022

DCB BANK LTD. VS SANTOSH 
KUMAR

ANISH BHOLA

OMP(I) COMM 
422/2022

DCB BANK LTD. VS NADIM 
AHAMAD 

ANISH BHOLA

EX.(COMM) 
285/2022

BAJAJ HOUSING FINANCE 
LTD. VS RAMPHAL SINGH

CS(COMM) 
2466/2022

RAHUL SIROHI VS RICHA 
CHAUDHARY

SUDHIR KUMAR 
SUKHIJA

CS(COMM) 
2469/2022

M/S PRACHI (INDIA) PVT. 
LTD. VS CHARIOT PUBLIC 
SCHOOL

D.R. JAIN

CS(COMM) 
2472/2022

M/S CELESTICAL KNITS & 
FABS PVT. LTD. VS 
DHERENDRA KUMAR

JAWAHAR GOYAL

CS(COMM) 
2478/2022

PAWAN BANSAL VS PRITI 
ANKIT KANODIYA

S.M. GUPTA

OMP(I) COMM 
441/2022

CNH INDUSTRIAL CAPITAL 
(INDIA) PVT. LTD. VS 
DURAISAMY K

RAJESH JANGRA

CS(COMM) 
2479/2022

M/S SIAC SHK INDIA CABS 
MANUFACTURING PVT. LTD. 
VS AGVA HEALTHCARE 
PRIVATE LTD.

SAURABH 
BALWANI 



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

6 Central

11.11.2022 15.09.2022

11.11.2022 03.10.2022

15.11.2022 12.04.2022

15.11.2022 16.03.2022

15.11.2022 19.01.2022

16.11.2022 15.10.2022

16.11.2022 16.11.2022

17.11.2022 07.07.2022

PNB VS ADIT KUMAR 17.11.2022 27.05.2022

SH. PARAMJIT 
SINGH, 
DISTRICT 
JUDGE(COMME
RCIAL)-06, 
CENTRAL

CS(COMM) 
2485/2022

CANARA BANK VS M/S ESHA 
MEHRA

GUNJAN KUMAR

CS(COMM) 
2486/2022

M.P. GOEL HARDWARE PVT. 
LTD. VS HARDWELL 
INDUSTRIES

LALJI ADVOCATES

CS(COMM) 
2489/2022

STATE BANK OF INDIA VS N.J. 
ENTERPRISES

SUNIL SEHRAWAT

CS(COMM) 
2490/2022

STATE BANK OF INDIA VS M/S 
P R MULTI BRAND OUTLET

SUNIL SEHRAWAT

CS(COMM) 
2491/2022

STATE BANK OF INDIA VS 
APARNA MALLIK & ANR.

SUNIL SEHRAWAT

CS(COMM) 
2499/2022

MAHESH KUMAR ROHRA VS 
ANIL KUMAR MOHANLAL 
AHUJA

SUMIT KULKARNI

EX. (COMM) 
305/2022

HDFC BANK LTD. VS SAPNA 
BASAK

SUMIT AGGARWAL

CS(COMM) 
2503/2022

PNB VS M/S HEALTH CARE & 
ORS. 

SUDHIR KUMAR 
SINGH

CS(COMM) 
2504/2022

SUDHIR KUMAR 
SINGH



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

6 Central

17.11.2022 07.07.2022

17-11-2022 14.11.2022

21.11.2022 18.02.2022

22.11.2022 30.10.2022

22.11.2022 12.10.2022

22.11.2022 12.10.2022

ICICI BANK LTD. VS SUNIL 22.11.2022 17.11.2022

NITISH SHARMA 22.11.2022 22.11.2022

23.11.2022 13.10.2022

SH. PARAMJIT 
SINGH, 
DISTRICT 
JUDGE(COMME
RCIAL)-06, 
CENTRAL

CS(COMM) 
2505/2022

PNB VS M/S ABHINANDAN 
KUMAR & SUSHIL KUMAR 
JAIN

SUDHIR KUMAR 
SINGH

CS(COMM) 
2510/2022

HEMRAJ CHHAJER VS 
ANURADHA JAIN

DINESH DOSHI

CS(COMM) 
2526/2022

ICICI BANK LTD. VS SOHAN 
KUMAR MAHTO

RAJEEV SAGAR

CS(COMM) 
2529/2022

M/S AJAY PIPE COMPANY VS 
VICTORY INFRA EDGE PVT. 
LTD. & ORS. 

SWETA GARG 

CS(COMM) 
2530/22

ICICI BANK LTD. VS 
TRANZLEASE HOLDNGS 
INDIA PVT. LTD.

CHETNA BHALLA

CS(COMM) 
2531/22

ICICI BANK LTD. VS 
TRANZLEASE HOLDNGS 
INDIA PVT. LTD.

CHETNA BHALLA

CS(COMM) 
2533/2022

C. PRAKASH 

EX. (COMM) 
313/2022

GOLI FINANCE LTD. VS MS. 
REENA RANI DAS

CS(COMM) 
2537/2022

M/S JM JAIN LLP VS 
LAXMIKANT MATHURADAS 
BAJAJ

ANAND PRAKASH



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

6 Central

23.11.2022 19.11.2022

24.11.2022 19.10.2022

24.11.2022 19.10.2022

24.11.2022 11.10.2022

24.11.2022 11.10.2022

25.11.2022 07.11.2022

SATISH KUMAR 25.11.2022 19.10.2022

25.11.2022 19.10.2022

25.11.2022 11.10.2022

SH. PARAMJIT 
SINGH, 
DISTRICT 
JUDGE(COMME
RCIAL)-06, 
CENTRAL

CS(COMM) 
2540/2022

SHREE SHYAM SNACKS FOOD 
PVT. LTD. VS HIM VALLEY 
FOODS AND BEVERAGES PVT. 
LTD. 

AMIT TOMAR

CS(COMM) 
2541/2022

ICICI BANK LTD. VS SAMEED 
KHAN

SATISH KUMAR 

MANISH@K1FINDI
A.COM

CS(COMM) 
2542/2022

ICICI BANK LTD. VS UMESH 
RAI

SATISH KUMAR 

MANISH@K1FINDI
A.COM

CS(COMM) 
2543/2022

ICICI BANK LTD. VS BRIJ 
MOHAN GOEL

SATISH KUMAR 

CS(COMM) 
2544/2022

ICICI BANK LTD. VS 
SURENDRA KUMAR TYAGI

SATISH KUMAR 

CS(COMM) 
2549/2022

UNDER ARMOUR, INC VS 
ASHOK KUMAR

PRAMOD KUMAR 
SINGH 

CS(COMM) 
2550/2022

ICICI BANK LTD. VS MD. 
ZEESHAN

CS(COMM) 
2551/2022

ICICI BANK LTD. VS KULDEEP 
KUMAR

SATISH KUMAR 

CS(COMM) 
2552/2022

ICICI BANK LTD. VS GOPAL 
VYAS

SATISH KUMAR 



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

6 Central

ICICI BANK LTD. VS PAYAL 26.11.2022 17.11.2022

26.11.2022 18.11.2022

29.11.2022 11.10.2022

29.11.2022 29.11.2022

29.11.2022 24.11.2022

29.11.2022 18.11.2022

MISC DJ 734/2022 29.11.2022 29.11.2022
7 Central

NIL
8 West

01-11-2022 18-10-2022

SH. PARAMJIT 
SINGH, 
DISTRICT 
JUDGE(COMME
RCIAL)-06, 
CENTRAL

CS(COMM) 
2570/2022

VIKAS CHOPRA

CS(COMM) 
2571/2022

NANCY GUPTA VS VS ANKIT 
GARG

LOVEKSH 
AGGARWAL

CS(COMM) 
2577/2022

ICICI BANK LTD. VS VIPIN 
GUPTA

SATISH KUMAR 

CS(COMM)_ 
2578/2022

DAVINDER ANAND VS 
RADHIKA MITTAL

NEERAJ TYAGI

CS(COMM) 
2579/2022

LEVI STRAUSS & COMPANY VS 
ASHOK KUMAR

PRAMOD KUMAR 
SINGH 

CS(COMM) 
2581/2022

PRAMOD KUMAR VS M/S S.S. 
HARDWARE & SANITARY  & 
ORS.

SUBHASH CHAND

ICICI BANK LTD. VS 
RAJENDRA KUMAR

CHETNA BHALLA

MS. KAVERI 
BAWEJA, 
DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-07

SH. DINESH 
BHATT , DJ 
(COMMERCIAL 
COURT)-01

CS 
(COMM)/857/202
2

BANK OF INDIA Vs PARVEZ 
KAMAL PROP UNIQUE 
FASHION

VARUN 
SHARMA(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

8 West

VIKRAM DUA(P), 01-11-2022 17-10-2022

01-11-2022 18-10-2022

01-11-2022 14-10-2022

02-11-2022 27-10-2022

03-11-2022 20-04-2022

SH. DINESH 
BHATT , DJ 
(COMMERCIAL 
COURT)-01

CS 
(COMM)/858/202
2

SMT NAMRATA KAKKAR AND 
ORS Vs SUMO LIFE CARE PVT 
LTD

CS 
(COMM)/859/202
2

M/S SONAM FURNITURE 
THROUGH SPA HOLDER SH 
DEEPANSHU AGGARWAL Vs 
M/S YUGVANSH ENTERPRIES 
PROP SH SANJAY KUMAR 
YADAV

DEVENDRA 
KUMAR(P),

CS 
(COMM)/860/202
2

SMT KALPANA 
DIXITPROPRIETOR Vs M/S 
PLATINUM WALTECH 
LIMITED Rachit Sahney(P),

CS 
(COMM)/862/202
2

PUNJAB NATIONAL BANK Vs 
M/S SHREE VAIBHAV LAXMI 
CO

AVADHESH KUMAR 
SHAKYA(P),

CS 
(COMM)/865/202
2

SHRI BHARAT BHUSHAN 
SOLE PROPRIETORM/S 
BHARAT ARKIMETAL Vs M/S 
ANTARTICA PROPERTIES LTD 
@ ANTARTICA PROPERTIES 
CO LTDTHROUGH ITS 
DIRECTORANKIT BANSAL Kuldeep kumar(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

8 West

PREM GARG(P), 03-11-2022 14-10-2022

03-11-2022 07-10-2022

03-11-2022 21-09-2022

04-11-2022 31-10-2022

07-11-2022 02-11-2022

07-11-2022 28-10-2022

ANSHUL GARG(P), 09-11-2022 20-10-2022

SH. DINESH 
BHATT , DJ 
(COMMERCIAL 
COURT)-01

CS 
(COMM)/866/202
2

M/S SHRI BALAJI 
ENTERPRISES THROUGH ITS 
PROPRIETOR VIJAY BANSAL 
THROUGH SPA KISHAN LAL 
Vs AIRFORM SHOES PRIVATE 
LIMITED

CS 
(COMM)/867/202
2

CLK TRANSPORT AND 
TRADING FZE Vs MR RAKESH 
ARORA PROPRIETOR OF M/S 
SONIS IMPEX

MRINAL BHARAT 
RAM(P),

CS 
(COMM)/869/202
2

STATE BANK OF INDIA Vs 
RAKESH

RANJAY KUMAR 
SINHA(P),

CS 
(COMM)/871/202
2

M/S OMNI DISTRIBUTORS Vs 
M/S AMASANN PRINT AND 
ORS

SUSHMITA 
CHAUDHARY(P),

CS 
(COMM)/878/202
2

UNION BANK OF INDIA Vs 
PACIFIC MUSIC ACADEMY

Deepa 
Gupta(P),PACIFIC 
MUSIC 
ACADEMY(R),

CS 
(COMM)/879/202
2

SATYA PAL SINGH Vs M/S 
DEEPALI DESIGNS AND 
EXHIBITS PVT LTD Naresh Sharma(P),

CS 
(COMM)/881/202
2

M/S PGS INFRACON PVT LTD 
TRH ITS A/R DIRECTOR SH 
PANKAJ GUPTA Vs JAGDISH 
BHADANA



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

8 West

10-11-2022 21-09-2022

SANJEEV(P), 11-11-2022 13-10-2022

SANJEEV(P), 11-11-2022 13-10-2022

SANJEEV(P), 11-11-2022 13-10-2022

15-11-2022 07-11-2022

15-11-2022 07-11-2022

NEERAJ GUPTA(P), 15-11-2022 28-10-2022

SHUBHI SINGH(P), 16-11-2022 15-11-2022

16-11-2022 11-11-2022

SH. DINESH 
BHATT , DJ 
(COMMERCIAL 
COURT)-01

CS 
(COMM)/884/202
2

STATE BANK OF INDIA Vs 
GURKIRPAL SINGH

RANJAY KUMAR 
SINHA(P),

CS 
(COMM)/888/202
2

SATYAPAL MITTAL Vs VIKAS 
SETH

CS 
(COMM)/889/202
2

SATYAPAL MITTAL Vs ANOOP 
GUPTA

CS 
(COMM)/890/202
2

SATYAPAL MITTAL Vs 
VIMLASH KUMAR JANGIR

CS 
(COMM)/897/202
2

INDIAN BANK Vs M/S 
PARAMJEET WATER POINT 
THROUGH 
PROPSHSURENDERA PAL 
SINGH

SUSHIL KUMAR 
RAI(P),

CS 
(COMM)/898/202
2

INDIAN BANK Vs 
MISSCHHAVIKA KUMAR

SUSHIL KUMAR 
RAI(P),

CS 
(COMM)/896/202
2

SERVOTECH POWER SYSTEMS 
LIMITED Vs AMIT 
SABHARWAL

CS 
(COMM)/908/202
2

GAURAV CHHIBBER Vs M/S 
QATAR AIRWAYS

CS 
(COMM)/907/202
2

CAMPUS ACTIVEWEAR 
LIMITED Vs RAHUL SINGH

ZEESHAN 
HASHMI(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

8 West

SANDEEP PURI(P), 21-11-2022 09-11-2022

21-11-2022 17-11-2022

22-11-2022 31-10-2022

24-11-2022 14-11-2022

26-11-2022 07-11-2022

29-11-2022 14-11-2022

SH. DINESH 
BHATT , DJ 
(COMMERCIAL 
COURT)-01

CS 
(COMM)/912/202
2

THE STAR PRINTS PVT LTD Vs 
RAVI SHANKAR JHA  
PROPRIETOR OF FLEXIBLE 
PACKAGING COMPANY

CS 
(COMM)/914/202
2

LEVI STRAUSS CO Vs ASHOK 
KUMAR

AASTHA 
SHARMA(P),

CS 
(COMM)/918/202
2

MUNISH CHADDHA 
PROPRIETOR OF M/S MONEY 
TECH BUSINESS SYSTEMS Vs 
SHARDUL UPADHAYAY PROP 
OF M/S TEMPUS GROUP

DAVINDER 
VERMA(P),

CS 
(COMM)/922/202
2

M/S SHINE ENTERPRISES 
THROUGH ITS PROPRIETOR 
MR ANSAR AHMED Vs M/S 
MARUTI ENTERPRISES 
THROUGH ITS PROPRIETOR 
MR SUMIT GARG

RISHABH 
SINGHAL(P),

Counter 
Claim/79/2022

PRADEEP VIG Vs NATURE 
GREEN TOOLS AND 
MACHINES PVT LTD faiyaz Hasan

CS 
(COMM)/942/202
2

F M ENTERPRISES THROUGH 
PROPRIETOR PERDEEP BAWA 
Vs M/S EQUITAS SMALL 
FINANCE BANK LTD

ANUPAM KUMAR 
MISHRA(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

8 West

GIRISH VERMA(P), 29-11-2022 16-10-2022

GIRISH VERMA(P), 29-11-2022 16-10-2022

GIRISH VERMA(P), 29-11-2022 16-10-2022

GIRISH VERMA(P), 29-11-2022 16-10-2022

29-11-2022 01-10-2022

29-11-2022 01-10-2022

NIKITA GUPTA(P), 29-11-2022 29-10-2022

29-11-2022 12-09-2022

SANDEEP TYAGI(P), 29-11-2022 12-10-2022

SANDEEP TYAGI(P), 29-11-2022 12-10-2022

SH. DINESH 
BHATT , DJ 
(COMMERCIAL 
COURT)-01

CS 
(COMM)/941/202
2

BANK OF BARODA Vs MAYANK 
AGGARWAL

CS 
(COMM)/940/202
2

BANK OF BARODA Vs 
RAVINDRA KUMAR VASHIST

CS 
(COMM)/939/202
2

BANK OF BARODA Vs RAJEEV 
KUMAR

CS 
(COMM)/938/202
2

BANK OF BARODA Vs 
MANDEEP CHAGGAR

CS 
(COMM)/937/202
2

STATE BANK OF INDIA Vs OM 
PRAKASH

SUNIL 
SEHRAWAT(P),

CS 
(COMM)/936/202
2

STATE BANK OF INDIA Vs 
SUMIT KUMAR

SUNIL 
SEHRAWAT(P),

CS 
(COMM)/935/202
2

ZION INTERNATIONAL FOOD 
INGREDIENTS PVT LTD Vs SR 
FOODS AND ANR

CS 
(COMM)/934/202
2

CANARA BANK Vs POOJA 
CRAFTS Ritu Mishra(P),

CS 
(COMM)/933/202
2

CANARA BANK Vs RASPAL 
SINGH SANDHU PROP OF 
ANANDH INDUSTRIES

CS 
(COMM)/932/202
2

CANARA BANK Vs TWINKLA 
RATHEE



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

8 West

NIKITA GUPTA(P), 29-11-2022 29-10-2022

29-11-2022 15-11-2022

29-11-2022 11-11-2022

29-11-2022 11-11-2022

SUMIT KUMAR(P), 30-11-2022 17-10-2022
9 West J.K. SRIVASTAVA 01.11.2022 31.10.2022

02.11.2022 31.10.2022

11.11.2022 13.10.2022

NIKITA GUPTA 11.11.2022 29.10.2022

SH. DINESH 
BHATT , DJ 
(COMMERCIAL 
COURT)-01

CS 
(COMM)/931/202
2

ZION INTERNATIONAL FOOD 
INGREDIENTS PVT LTD Vs SH 
ALOK KUMAR MRIDHA

CS 
(COMM)/930/202
2

UNION BANK OF INDIA Vs 
ANUPAMA PAHWA

AMRENDRA 
GIRI(P),

CS 
(COMM)/929/202
2

ANOOP CYLINDERS PVT LTD 
Vs UNIVERSE MINES PVT LTD

ANURAG 
SHARMA(P),

CS 
(COMM)/928/202
2

UNION BANK OF INDIA Vs 
FASHION AND GARMENTS

VIJAY LAKSHMI 
JAIN(P),

Counter 
Claim/80/2022

RAJ KARAN PROPRIETOR M/S 
AGRO FOOD BEVERAGES Vs 
SUDESH BHATIA

MS. HEMANI 
MALHOTRA, 
DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

CS(COMM)/856
/2022

GULZAR AHMED VS. 
SAMDIYA EXPORTS

CS(COMM)861/
2022

RANJAN ANAND VS. VINAY 
MITTAL

NARESH 
SHARMA

CS/
(COMM)886/20
22

SACHIN GUPTA VS. DOMS 
INDUSTRIES

JITENDER KR. 
KHULLAR

CS/
(COMM)887/20
22

ZION INTERNATIONAL VS. 
DILIP KR. SINGH



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

9 West

14.11.2022 31.10.2022
SANDEEP TYAGI

14.11.2022 12.10.2022
SUSHIL KR. RAI

15.11.2022 11.11.2022
SUMIT JIDANI

16.11.2022 31.10.2022
SANDEEP PURI

16.11.2022 08.11.2022
SANDEEP PURI

16.11.2022 09.11.2022
SANDEEP PURI

16.11.2022 09.11.2022
SANDEEP PURI

16.11.2022 09.11.2022

16.11.2022 11.11.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

CS/
(COMM)891/20
22

M/S PARULPRIYA SHARMA 
VS. SURESH KUMAR 
SEENGAL

NARENDER 
BHANDARI

CS/
(COMM)892/20
22

CANARA BANK VS. 
MANISH KUMAR

CS/
(COMM)895/20
22

INDIAN BANK VS. M/S 
SUNNY TRADERS

CS/
(COMM)899/20
22

M/S AAR ENTERPRISES VS. 
M/S ALKARMA

CS/
(COMM)900/20
22

THE STAR PRINTS PVT LTD 
VS. SARFRAJ

CS/
(COMM)901/20
22

THE STAR PRINTS PVT LTD 
VS. HARIOM GUPTA

CS/
(COMM)904/20
22

THE STAR PRINTS PVT LTD 
VS. KRF LTD.

CS/
(COMM)905/20
22

THE STAR PRINTS PVT LTD 
VS. UNITED FLEXIPACK 
PVT. LTD.

CS/
(COMM)906/20
22

SHREE RAM METAL 
INDUSTRIES VS. GOYAL 
INDUSTRIES

ABHAY PRATAP 
SINGH



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

9 West

17.11.2022 15.11.2022
ADITYA LAROYIA

22.11.2022 12.11.2022
ADITYA LAROYIA

22.11.2022 12.11.2022
10

VIVEK MALHOTRA 02.11.2022 29.10.2022

RASHMI SINGH 03.11.2022 31.10.2022

11

MANISH KAUSHIK 18.11.2022 11.10.2022

CHITRA SOBTI 18.11.2022

ACHIN MITTAL 21.11.2022 26.08.2022

21.11.2022 11.11.2022

MS. HEMANI 
MALHOTRA, 
DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

CS/
(COMM)909/20
22

UNION BANK OF INDIA VS. 
SUNNY PAHWA

AMRENDRA KR. 
GIRI

CS/
(COMM)916/202
2

ALUTECH INDUSTRIES VS. 
KANWAR KUMAR

CS/
(COMM)917/202
2

ALUTECH INDUSTRIES VS. 
KANWAR KUMAR

SH. ANURAG 
JAIN, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI CS 

(COMM.)/877/202
2 AG PACKAGING Vs SH. ATUL 

WASON

CS 
(COMM.)/880/20
22

SAMEKIT INFRA SOLUTION 
PVT. LTD. Vs DELHI 
BUILDTECH PVT. LTD.

SH. GURVINDER 
PAL SINGH, 
DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW 
DELHI

CS 
(COMM.)/909/202
2

M/S S M MILKOSE LIMITED Vs 
L AND T FINANACE LIMITED

CS 
(COMM.)/908/20
22

CANARA BANK Vs SURENDER 
PANWAR

18.11.2022, 
20.09.2022

CS 
(COMM.)/913/202
2

SH. SANDEEP GOEL Vs SH. 
KRISHANA MITRA

CS 
(COMM.)/914/202
2

SHRI ANIL RANBIR LEEKHA 
THROUGH SPA HOLDER Vs 
KOTAK MAHINDRA BANK 
LTD.

ANAND KUMAR 
DUBEY



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

11

STUTI WASON 25.11.2022 03.11.2022

MUKESH KUMAR 28.11.2022 17.11.2022

RAJESH RATTAN 28.11.2022 21.09.2022

AKASH GUPTA 30.11.2022 07.10.2022

12

BHARAT GUPTA(P), 01-11-2022 01-10-2022

02-11-2022 07-10-2022

02-11-2022 28-10-2022

04-11-2022 13-10-2022

SH. GURVINDER 
PAL SINGH, 
DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW 
DELHI

CS 
(COMM.)/920/202
2

M/S MARTBAAN Vs MS. 
MADHU MODI SOLE 
PROPRIETOR OF MARTABAAN 
BY MADHU MODI

CS 
(COMM.)/926/202
2

M/S NITYANTA PHARMA AND 
DRUGS PVT LTD Vs DR. AARTI 
PATEL

CS 
(COMM.)/927/202
2

UCO BANK Vs M/S SAMAR 
JEWELLERS

CS 
(COMM.)/934/202
2

ROYAL PRESS Vs IMPULSIVE 
CREATIONS

SH. SANJIV 
JAIN, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03

NEW 
DELHI

CS 
(COMM)/876/202
2

REVEX PLASTICISERS PVT 
LTD Vs NANAJI NAMKEEN 
UDYOG PVT LTD AND ORS

CS 
(COMM)/879/202
2

LEAGUE RUNNERS ADVISORY 
Vs E PROCUREMENT 
TECHNOLOGIES LIMITED 
AND ANR

ABHIJEET 
SWAROOP(P),

OMP 
(COMM)/163/202
2

UNION OF INDIA Vs 
BSSANGWAN

ASHOK KUMAR 
JOSHI(P),

CS 
(COMM)/882/202
2

HT MUSIC ENTERTAINMENT 
CO LTD Vs SHROFF SAFEER 
SULTAN

ABHINAY 
GUPTA(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

12

04-11-2022 29-10-2022

07-11-2022 04-11-2022

09-11-2022 28-10-2022

09-11-2022 29-10-2022

15-11-2022 26-08-2022

PUMA SE Vs ASHOK KUMAR 15-11-2022 04-11-2022

15-11-2022 25-02-2022

KIRIT S. JAVALI(P), 16-11-2022 05-11-2022

SH. SANJIV 
JAIN, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03

NEW 
DELHI

CS 
(COMM)/881/202
2

UNION BANK OF INDIA Vs 
NAVDEEP DHANKAR

Aakash Tripathi(P),

OMP 
(COMM)/165/202
2

MANOJ SHARMA Vs THE 
KANGRA COOPERATIVE BANK 
LTD

VAIBHAV 
KUMAR(P),

CS 
(COMM)/885/202
2

DEKI ELECTRONICS LIMITED 
Vs GM ENTERPRISES

SAURABH 
CHAUHAN(P),

CS 
(COMM)/884/202
2

ZENITH ELECTROTECH PVT 
LTD Vs CK BIRLA 
HEALTHCARE PVT LTD

Vishesh Kumar(P),

CS 
(COMM)/891/202
2

UNION BANK OF INDIA Vs 
KAMRUDDIN PROP 
WOODCRAFT FURNITURE 
AND INTERIOR

Aakash Tripathi(P),

CS 
(COMM)/893/202
2

Shashi Pratap 
Ojha(P),

CS 
(COMM)/892/202
2

SYED ALLAHUDDIN 
MOHAMMAD BABAR Vs 
ANSAL HOUSING AND 
CONSTRUCTION LIMITED

DEVINA 
SHARMA(P),

CS 
(COMM)/898/202
2

RCA TECHMART PVT LTD Vs 
AVA MERCHANDISING 
SOLUTIONS PVT LTD



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

12

17-11-2022 11-10-2022

17-11-2022 10-11-2022

CHITRA SOBTI(P), 18-11-2022 20-09-2022

18-11-2022 11-11-2022

19-11-2022 05-11-2022

19-11-2022 01-11-2022

21-11-2022 18-11-2022

23-11-2022 02-11-2022

SH. SANJIV 
JAIN, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03

NEW 
DELHI

CS 
(COMM)/901/202
2

A P SECURITAS PVT LTD Vs 
SUMAN KISHORE NAUTIYAL

SACHIN 
DHAMIJA(P),

CS 
(COMM)/899/202
2

SANJEEV GULATI Vs HDFCE 
ERGO GENERAL INSURANCE 
CO LTD

ROHIT 
VALECHA(P),

CS 
(COMM)/907/202
2

CANARA BANK Vs SURENDER 
PANWAR

CS 
(COMM)/902/202
2

POOJA SHARMA Vs ATAL 
BIHARI VAJPAYEE INSTITUTE 
OF MEDICAL SCIENCE

AVINASH KUMAR 
TRIVEDI(P),

CS 
(COMM)/911/2022

B L AGRO INDUSTRIES 
LIMITED Vs NOURISH BOX

RAJESH 
SHARMA(P),

CS 
(COMM)/912/202
2

CANON FASTENERS Vs 
UNITED ENGINEERS PROJECT 
AND MAINTENANCE

UDHAM SINGH 
TOMAR(P),

OMP 
(COMM)/167/202
2

UNION OF INDIA THROUGH 
CPWD Vs BANSAL BROTHERS

Sanchit Vashisth(P),

CS 
(COMM)/917/202
2

MIRAZ FACILITY 
MANAGEMENT SERVICES PVT 
LTD Vs NORTH WESTERN 
RAILWAYS

JITENDRA 
RAJPUT(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

12

RASHI BANSAL(P), 24-11-2022 02-11-2022

26-11-2022 18-11-2022

28-11-2022 01-11-2022

29-11-2022 28-11-2022

13 SOUTH

NIL
14 SOUTH MANISH DEWAN

02.11.2022 03.SEP-2022

K.G. BANSAL

05.11.2022 15.10.2022

SHUBAM SAIGAL

05.11.2022 28.10.2022

15 South

NIL

SH. SANJIV 
JAIN, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03

NEW 
DELHI

CS 
(COMM)/919/202
2

BLUE BELL LOGISTICS PVT 
LTD Vs SAI OVERSEAS

CS 
(COMM)/925/202
2

GHANSHYAM SECURITY 
SERVICE PRIVATE LIMITED Vs 
UNION OF INDIA

Shannu Baghel(P),

CS 
(COMM)/931/202
2

NITYANTA PHARMA AND 
DRUG PVT LTD Vs JIGNESH 
KUMAR SINGH

mukesh kumar(P),

CS 
(COMM)/932/202
2

INDIAN BANK E ALLAHABAD 
BANK Vs VIVEK KUMAR JHA

Sudarshan Kumar 
Sharma(P),

SH. PREM 
KUMAR 
BHARTWAL 
DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01

SH. VINAY 
KUMAR 
KHANNA, 
dISTRICT 
JUDGE(COMME
RCIAL COURT)-
03

CS(COMM.)620/2
022

ICICI BANK LTD. VS MADHU 
BIRLAN AND ANR.

CS(COMM.)633/2
2

R C PLASTO TANKS AND PIPES 
PVT. LTD. VS M/S. NAVNATH 
PIPES

CS(COMM.)627/2
022

IFFCO-MC CROP SCIENCE 
PRIVATE LIMITED VS SRI 
KISSAN TRADERS

SH. SANJEEV 
AGGARWAL



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

16 South

NIL
17

NIL
18

01-10-2022 06-09-2022

01-10-2022 26-09-2022

ALOK TRIPATHI(P), 01-10-2022 15-09-2022

07-10-2022 19-09-2022

06-10-2022 26-09-2022

UCO BANK Vs NEERU KUMARI HARDEEP(P), 07-10-2022 09-09-2022

SH. MUKESH 
KUMAR GUPTA

SH. RAJEEV 
BANSAL, 
DISTRICT 
JUDGE 
(COMMERCIAL)-
01

SOUTH-
EAST

MS. VINEETA 
GOYAL, 
DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

CS 
(COMM)/992/202
2

STATE BANK OF INDIA Vs MR 
SURENDER PAL

AMIT KUMAR 
SINGH(P),

CS 
(COMM)/994/202
2

MR MANI KANT AGGARWAL 
Vs JYOTSANA SANJAY 
AGARWAL

AASHEESH 
GUPTA(P),

CS 
(COMM)/993/202
2

ASSOCIATED ALCOHOL AND 
BREWERIES LTDTHROUGH 
ITS AUTHORISED 
REPRESENTATIVE Vs AMIT 
INFOTECH PVT LTDTHROUGH 
ITS AUTHORISED 
REPRESENTATIVE

CS 
(COMM)/1001/20
22

UNION BANK OF INDIA Vs 
ASHIK BOOK BINDING HOUSE

SUBODH KUMAR 
SINGH(P),

CS 
(COMM)/996/202
2

NEO TECHNO FIELD 
COMPANY Vs J KUMAR 
INFRAPROJECTS LTD

Vishwendra 
Verma(P),

CS 
(COMM)/1000/20
22



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

18

RITWIK PARIKH(P), 12-10-2022 02-09-2022

15-10-2022 15-09-2022

19-10-2022 17-10-2022

28-10-2022 12-10-2022

SUSHMA SINGH(P), 28-10-2022 24-09-2022

31-10-2022 06-09-2022

29-10-2022 19-09-2022

VISHAL GARG(P), 29-10-2022 01-10-2022

MS. VINEETA 
GOYAL, 
DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

CS 
(COMM)/1004/20
22

M/S DIFFERENT COUNTS PVT 
LTD Vs M/S KNITCRAFT 
APPARELS INTERNATIONAL 
PVT LTD

CS 
(COMM)/1019/20
22

SPORTING ETHOS PVT LTD Vs 
PARIDHI OJHA

ABHISHEK 
AGGARWAL(P),

CS 
(COMM)/1028/20
22

COZY TOUCH POLY FOAMS 
INDIA PRIVATE LIMITED Vs 
HARSH INTERNATIONAL

SONAM 
SHARMA(P),

CS 
(COMM)/1050/20
22

BONZO KIDS APPAREL PVT 
LTD Vs ROUF AHMED BEIGH

ANURADHA 
MITTRA(P),

CS 
(COMM)/1051/202
2

UFLEX LIMITED Vs M/S 
KESHAR PRINT LLP AND ORS

CS 
(COMM)/1066/20
22

STATE BANK OF INDIA Vs MRS 
SHERIN VS

AMIT KUMAR 
SINGH(P),

CS 
(COMM)/1062/20
22

BLUEVIEW PROPERTIES 
PRIVATE LIMITED Vs MR 
AMANJOT SINGH

HIMANSHU 
GARG(P),

CS 
(COMM)/1056/20
22

SUVI EXPORTS LLP Vs GURU 
NANAK INTERNATIONAL



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

18

29-10-2022 16-09-2022

19

01-11-2022 16.09.2022

01-11-2022 16.09.2022

01-11-2022 16.09.2022

02-11-2022 31.10.2022

02-11-2022 01.11.2022

05-11-2022 02.06.2022

MS. VINEETA 
GOYAL, 
DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

SOUTH-
EAST

CS 
(COMM)/1061/20
22

BHUSHAN DEALMARK 
PRIVATE LIMITED Vs M/S 
BUDHA GROUP OF 
CONSTRUCTIONS AND 
PROPERTIES

HIMANSHU 
GARG(P),

SH. AJAY 
KUMAR JAIN

SOUTH-
EAST

CS 
(COMM)/1080/20
22

BHUSHAN DEALMARK 
PRIVATE LIMITED Vs MR 
SURESH CHAND YADAV

HIMANSHU 
GARG(P),

CS 
(COMM)/1081/20
22

BHUSHAN DEALMARK 
PRIVATE LIMITED Vs MR 
PUSHPENDRA SINGH ALIAS 
MR PUSHPENDRA SINGH 
BHATI

HIMANSHU 
GARG(P),

CS 
(COMM)/1078/20
22

BHUSHAN DEALMARK 
PRIVATE LIMITED Vs MR 
AMIT KUMAR

HIMANSHU 
GARG(P),

CS 
(COMM)/1083/20
22

AVNG INFRASTRUCTURES 
PVT LTD Vs MUNICIPAL 
CORPORATION OF DELHI

SUMAN 
MALHOTRA(P),

CS 
(COMM)/1085/20
22

NEPTUNE INDIA LIMITED Vs 
CHEVEND TECHNOLOGIES 
PRIVATE LIMITED

ANKUR 
SINGHAL(P),

CS 
(COMM)/1093/20
22

ANIL AGGARWAL Vs M/S 
SOMANY CERAMICS LIMITED 
AND ORS

PARIKSHIT 
MAHIPAL(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

19

05-11-2022 19.09.2022

PANCHAL (P) 05-11-2022 29.08.2022

KALPANA(P), 10-11-2022 25.11.2022

DIVYE PURI(P), 15-11-2022 09.11.2022

PRIYA RANJAN(P), 16-11-2022 08.11.2022

AMIT BISWAS(P), 17-11-2022 -

RICHA DHAWAN(P),19-11-2022 02.03.2022

KALPANA(P), 19-11-2022 18.11.2022

SH. AJAY 
KUMAR JAIN

SOUTH-
EAST

CS 
(COMM)/1089/20
22

BHUSHAN DEALMARK 
PRIVATE LIMITED Vs MR 
AYUSH SHARMA

HIMANSHU 
GARG(P),

CS 
(COMM)/1094/20
22

M/S SMART CHAIN 
INNOVATION PVT LTD Vs 
ASWATHI EXPORT

CS 
(COMM)/1098/20
22

STATE BANK OF INDIA Vs MS 
SHASHI

CS 
(COMM)/1114/202
2

ADVANCED LIFESCIENCES 
PRIVATE LIMITED Vs 
JMPHARMACEUTICALS

CS 
(COMM)/1118/202
2

UNION BANK OF INDIA Vs M/S 
THE HORIZON FITNESS 
CENTRETHROUGH ITS 
PROPRIETORSH NOOR 
ANWAR

CS 
(COMM)/1121/202
2

M/S ASHISH EXPORTS Vs M/S 
VAISHNAVI TRENDS

CS 
(COMM)/1129/202
2

BANK OF BARODA Vs 
NARENDRA SHUKLA

CS 
(COMM)/1125/202
2

STATE BANK OF INDIA Vs SH 
RANJEET KUMAR



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

19

21-11-2022 17.11.2022

MANI KAUL(P), 21-11-2022 31.10.2022

MANISH DHIR(P), 22-11-2022 10.11.2022

23-11-2022 21.11.2022

23-11-2022 22.11.2022

28-11-2022 25.11.2022

28-11-2022 21.11.2022

20

02-11-2022 20.10.2022

VARUN CHANDIOK 02-11-2022 22.10.2022

SH. AJAY 
KUMAR JAIN

SOUTH-
EAST

CS 
(COMM)/1131/202
2

DEEPAK KUMAR GUPTA Vs 
ARAVALI PRINTERS AND 
PUBLISHERS PVT LTD

RAJENDRA 
YADAV(P),

CS 
(COMM)/1134/202
2

LIC HOUSING FINANCE 
LIMITED Vs ADEL 
LANDMARKS LIMITED

CS 
(COMM)/1135/202
2

EXCITEL PRIVATE LIMITED Vs 
CHHITIJ AGARWAL

CS 
(COMM)/1137/202
2

STATE BANK OF INDIA Vs SMT 
RAJWATI

AMIT KUMAR 
SINGH(P),

CS 
(COMM)/1142/202
2

BANK OF BARODA Vs 
ANUPRIYA SONI

ANIL KUMAR 
CHOPRA(P),

CS 
(COMM)/1153/202
2

CANARA BANK Vs OM SAI 
ENTERPRISES

NILENDU 
VATSYAYAN(P),

CS 
(COMM)/1154/202
2

PUNJAB NATIONAL BANK Vs 
M/S VINAYAK FOODS 
THROUGH PARTNER

VRIDHI 
SHARMA(P),

MS. ANU 
GROVER 
BALIGA

SOUTH-
EAST

CS 
(COMM)/1087/20
22

BLP ENTERPRISES TH PROP 
MD YAMEEN Vs ROHIT 
TANDON

HASNAIN 
CHAUDHARY

OMP 
(COMM)/54/2022

M/S ARCEE TRADING 
CORPORATION Vs M/S XPERT 
JBMS PVT LTD



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

03-11-2022 01.11.2022

RAJENDER YADAV 10-11-2022 09.11.2022

10-11-2022 05.11.2022

10-11-2022 04.11.2022

RAJENDER YADAV 10-11-2022 09.11.2022

11-11-2022 09.11.2022

UDAYAN JAIN 15-11-2022 10.11.2022

RIT ARORA 16-11-2022 29.10.2022

RAJESH KUMAR 18-11-2022 17.11.2022

MS. ANU 
GROVER 
BALIGA

SOUTH-
EAST

EXECUTION 
(COMM)/263/202
2

BAJAJ FINANCE LTD Vs 
RELIABLE FACILITIES  
INTERIORS PVT LTD

DEEPANKAR 
TRIPATHI

CS 
(COMM)/1100/20
22

BALESHWER THAKUR Vs M B 
JEWELLERS AND SONS

CS 
(COMM)/1097/20
22

KIRAN SEN Vs NEW LIFE 
INDIA FERTILITY CLINIC

KAY & PARTNERS 
ADVOCATE

EXECUTION 
(COMM)/270/202
2

WALAINET Vs VIPSIE 
HOSPITALITY S PVT LTD

SAGAR & SAGAR 
LAW OFFICE

CS 
(COMM)/1099/20
22

ASHWANI THAPAR Vs RAMAN 
SHARMA

CS 
(COMM)/1107/202
2

STATE BANK OF INDIA Vs 
PREM DASS

RAJIV B 
SAMAIYAR/KALPAN
A

CS 
(COMM)/1122/202
2

ANJALI DAPHTARY Vs M/S 
APEX BUILTTECH

EXECUTION 
(COMM)/282/202
2

BAJAJ FINANCE LIMITED Vs 
NARESH GUPTA

CS 
(COMM)/1124/202
2

TRIMASTER PVT LTD 
THROUGH MS ARCHANA 
SHARMA Vs SWITCH GEAR 
CONTROLS THROUGH 
AGAMANA RAO 
GURUVINDAPALLI



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

SIDDANTH BANGA 19-11-2022 01.11.2022

ASHWANI KUMAR 22-11-2022 04.11.2022

SACHIN KATYAL 26-11-2022 14.10.2022

HDFC BANK LTD Vs BRITTO P SACHIN KATYAL 26-11-2022 14.10.2022

SACHIN KATYAL 26-11-2022 17.10.2022

RAJENDER YADAV 29-11-2022 28.11.2022

ANUPAM KUMAR 29-11-2022 28.11.2022

21

05-11-202227-10-2022

MS. ANU 
GROVER 
BALIGA

SOUTH-
EAST

EXECUTION 
(COMM)/292/202
2

JAI NARAIN RADHEY SHYAM  
CO PVT LTD Vs M/S CHANDOK 
ENTERPRISES

CS 
(COMM)/1136/202
2

GOODRICH MARITIME 
PVTLTD Vs FAIR FOOD 
EXPORTS

EXECUTION 
(COMM)/312/202
2

HDFC BANK LTD Vs 
MUSHTAQUE  AHMAD

EXECUTION 
(COMM)/311/2022

EXECUTION 
(COMM)/313/202
2

HDFC BANK LTD Vs NIRAJ 
KUMAR

CS 
(COMM)/1157/202
2

ASHWANIN THAPAR Vs DELHI 
PRESS PATRA PRAKASHAN 
PVT LTD

CS 
(COMM)/1158/202
2

RATAN SWASTHYA EVAM 
PARIWAR KALYAN SAMITI 
THROUGH SECRETARY Vs 
INNOVATIVE FINANCIAL 
ADVISORS PVT LTD

MS PREETI 
AGGARWAL 
GUPTA

SOUTH-
EAST

CS 
(COMM)/1088/2
022

UPS EXPRESS LIMITED Vs 
M/S GHK ENTERPRISES 
THROUGH ITS PARTNERS

SUNAV 
RASTOGI(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

21

07-11-202210-10-2022

KALPANA(P), 10-11-2022 25-07-2022

RUNUL RASTOGI 17-11-2022 01-08-2022

19-11-2022 02-03-2022

ADITYA GAUR(P), 21-11-2022 16-11-2022

23-11-202216-09-2022

24-11-202218-11-2022

MS PREETI 
AGGARWAL 
GUPTA

SOUTH-
EAST

CS 
(COMM)/1095/2
022

ZAFCO ENTERPRISE 
THROUGH MOHAMMAD 
ZAHID Vs M/S VRP 
TELEMATICS PRIVATE 
LIMITED

BHANU 
MOHAN(P),

CS 
(COMM)/1096/2
022

STATE BANK OF INDIA Vs 
PARKASH VIR YADAV

CS 
(COMM)/1120/2
022

M/S MATRIX FREIGHT 
SYSTEMS PVT LTD Vs M/S 
ASPIRE INTERNATIONAL

CS 
(COMM)/1128/2
022

BANK OF BARODA Vs MVS 
SECURITY

RICHA 
DHAWAN(P),

CS 
(COMM)/1130/2
022

JAQUAR AND COMPANY 
PVT LTD Vs UNIVERSAL 
MUST TAKE HOLIDAYS 
PRIVATE LIMITED

CS 
(COMM)/1138/2
022

BHUSHAN DEALMARK 
PRIVATE LIMITED Vs MS 
MAMTA SINGH

HIMANSHU 
GARG(P),

CS 
(COMM)/1145/2
022

M/S VALUE 360 
COMMUNICATION PVT 
LTD Vs M/S OSSIFY 
INDUSTRIES PVT LTD

SHIVAM 
SRIVASTAVA(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

21

01-12-202207-11-2022

GAURAV PURI(P),01-12-202219-11-2022

22 01-11-2022 19-09-2022

01-11-2022 19-09-2022

01-11-2022 16-09-2022

05-11-2022 30-05-2022

BABU MALAYIL 02-11-2022 28-10-2022

05-11-2022 01-11-2022

MS PREETI 
AGGARWAL 
GUPTA

SOUTH-
EAST

CS 
(COMM)/1163/2
022

CIVICON HI TECH PVT LTD 
Vs ENGINEERING PROJECT 
INDIA LTD

Sudhanshu 
Kaushesh(P),

CS 
(COMM)/1164/2
022

M/S RCPL LOGISTICS PVT 
LTD Vs TEXMART 
CREATIONS PVT LTD

MS NIRJA 
BHATIA

SOUTH-
EAST

CS 
(COMM)/1082/20
22

BHUSHAN DEALMARK 
PRIVATE LIMITED Vs MR 
SANJAY KUMAR TIWARI

HIMANSHU 
GARG(P),

CS 
(COMM)/1079/20
22

BHUSHAN DEALMARK 
PRIVATE LIMITED Vs MR 
MERAJ AHAMAD

HIMANSHU 
GARG(P),

CS 
(COMM)/1076/20
22

UTKAL BOARD AND PAPER 
MILLS LIMITED Vs MR ASHOK 
SINGH GURJAR

HIMANSHU 
GARG(P),

CS 
(COMM)/1091/20
22

MAHER SINGH Vs PIYUSH 
SMART TRADERS AND 
DEVELOPERS PVT LTD AND 
ORS

AMIT 
SHRIVASTAVA

CS 
(COMM)/1084/20
22

CANARA BANK Vs DEEPAK 
KUNAR

CS 
(COMM)/1090/20
22

PUNJAB NATIONAL BANK Vs 
SACHIN MITTAL

SURUCHI 
KUMARI(P),



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

22

11-11-2022 28-10-2022

GAURAV JAIN(P), 15-11-2022 27-10-2022

KALPANA(P), 10-11-2022 25-07-2022

MANSI CHADHA(P), 11-11-2022 13-09-2022

AMIT BAJAJ 15-11-2022 01-11-2022

21-11-2022 12-08-2022

28-11-2022 11-11-2022

PRIYA RANJAN(P), 19-11-2022 07-11-2022

MS NIRJA 
BHATIA

SOUTH-
EAST

CS 
(COMM)/1106/20
22

DEUTSCHE BANK AG Vs 
SPARENTOOLS PVT LTD

GURVINDER K. 
SURI(P),

CS 
(COMM)/1115/202
2

ONE97 COMMUNICATIONS 
LTD Vs BRACKET CINEMAS 
PRIVATE LIMITED

CS 
(COMM)/1103/202
2

STATE BANK OF INDIA Vs 
ANIL KUMAR

CS 
(COMM)/1105/202
2

M/S SARKAR AND 
ASSOCIATES Vs THE QUALITY 
COUNCIL OF INDIA

CS 
(COMM)/1116/202
2

LENSKART SOLUTION PVT 
LTD Vs COCOLENS

CS 
(COMM)/1119/202
2

MS BANSAL INSULATION 
PRODUCTS PVT LTD Vs MS 
FATEHPURIA 
TRANSFORMERS AND 
SWITCHGEARS PVT LTD

SHALABH 
GUPTA(P),

CS 
(COMM)/1151/202
2

PRAK INDUSTRIES LIMITED 
Vs LAHOOTI PRINTECH 
PRIVATE LIMITED

MUHAMMED 
SIDDICK(P),

CS 
(COMM)/1126/202
2

UNION BANK OF INDIA Vs 
RAVI KUMAR



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

22

21-11-2022 03-11-2022

SUNIL KUMAR(P), 21-11-2022 11-11-2022

23-11-2022 18-11-2022

24-11-2022 21-11-2022

26-11-2022 23-11-2022

SUNIL KUMAR(P), 28-11-2022 24-11-2022

30-11-2022 24-11-2022

23

NIL
24 EAST GAURAV BARATHI 23-11-2022 28-09-2022

MS NIRJA 
BHATIA

SOUTH-
EAST

CS 
(COMM)/1132/202
2

M/S.AMPLE PUBLICATIONS 
INDIA Vs M/S KARAN BOOKS 
SUPPLIERS

RAJENDER SINGH 
RAJPUT

CS 
(COMM)/1133/202
2

UFLEX LIMITED Vs AMBROSIA 
DRUGS PVT LTD

CS 
(COMM)/1141/202
2

BENTLEY SYSTEMS AND ANR 
Vs POLOSOFT TECHNOLOGIES 
PVT LTD

Ankur Katyal(P),

CS 
(COMM)/1143/202
2

PROFFER IT CONSULTANCY 
PRIVATE LTD Vs M/S VEDAK 
INFO

MANEESH 
GUMBER(P),

CS 
(COMM)/1150/202
2

SUNRISE  ENTERPRISES Vs 
M/S IJS ELECTORNIC

AKRAMUR 
REHMAN(P),

CS 
(COMM)/1152/202
2

UFLEX LIMITED Vs M/S 
ASSURE INDUSTRIES

CS 
(COMM)/1161/202
2

PUNJAB NATIONAL BANK Vs 
TADAMYAHAM THE DESIGN 
STUDIO

MUDITA SHARDA 
(MS.)(P),

SH. RAJESH 
KUMAR SINGH

SOUTH-
EAST

SH. SANJAY 
SHARMA-I

CS COMM NO. 
373/2022

SATISH KUMAR JAIN VS. JAIN 
SHIKANJI RESTAURANT PVT. 
LTD. 



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

25 EAST

CS COMM. 348/22 11-11-2022 25-10-2022

CS COMM. 351/22

15-11-2022 02-11-2022

CS COMM. 376/22

26-11-2022 18-11-2022

CS COMM. 377/22

26-11-2022 18-11-2022

26 SANJEEV KUMAR

01.11.2022
MANISHA BARUAH 01.11.2022

SUNITA SINGH 01.11.2022

01.11.2022

01.11.2022

SH. CHANDRA 
SHEKHAR, 
DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

PUNJAB & SIND BANK V ARUN 
BAJAJ & ORS.

SH. VANSH 
MALHOTRA & 
PAWAN BHARDWAJ

M/S QUALITY ENVIRO 
ENGINEERS PVT. LTD. VS 
KANPUR NAGAR NIGAM

SH. ASHISH 
SHARMA & 
SARVESH ROY

IDBI BANK LTD. VS SUTAPA 
PAL & ANR

KUMAR LAW FIRM, 
ADVOCATES & 
LEGAL 
CONSULTANTS, 
PHC

IDBI BANK LTD. VS MEGHA 
JAIN

KUMAR LAW FIRM, 
ADVOCATES & 
LEGAL 
CONSULTANTS, 
PHC

MS. BARKHA 
GUPTA, 
DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)

North-
East

EX(COMM)-
141/2022

HDFC BANK LTD. VS SARVESH 
UMA NATH

COURT FEES 
NOT FILED

EX(COMM)-
142/2022

HDFC BANK LTD VS ARCHANA 
ASHOK KUMAR

COURT FEES 
NOT FILED

EX(COMM)-
143/2022

KOTAK MAHINDRA BANK 
LTD. VS MOHIT BHATI

COURT FEES 
NOT FILED

EX(COMM)-
144/2022

CHOLAMANDALAM 
INVESTMENT AND FINANCE 
COMPANY LTD VS MRS. AMNA 
BEGUM

DINESH KUMAR 
JAIN

COURT FEES 
NOT FILED

EX(COMM)-
145/2022

HDFC BANK LTD VS VIKRAM 
SINGH

RAJEEV KUMAR 
RANJAN

COURT FEES 
NOT FILED



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

26

KAMAL SINGH 01.11.2022

03.11.2022

RAMA SHARMA 05.11.2022

SHAILESH KUMAR 07.11.2022

SHAILESH KUMAR 07.11.2022

SARITA 10.11.2022

RAKHI KAPOOR 10.11.2022

MS. BARKHA 
GUPTA, 
DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)

North-
East

 EX(COMM)-
146/2022

THE BSES YAMUNA POWER 
LTD THROUGH SHRI RAKESH 
KUMAR, VS SMT. FIRDOS 
ZAHAN

COURT FEES 
NOT FILED

MISC DJ-
335/2022

M/S KISHAN GOLD 
ENTERPRISES VS SHRI 
GANESH VEGETABLE CO.

ABHISHEK 
KAUSHIK

COURT FEES 
NOT FILED

CS(COMM)-
123/2022

ASHWANI KUMAR VS M/S 
MAHAVIR BOOK STORE & 1 
OTHERS

COURT FEES 
FILED 
OFFLINE ON 
16.09.2022

CS(COMM)-
124/2022

BANK OF MAHARASHTRA VS 
JYOTI LEATHER FABRICATOR 
AND 1 OTHERS

COURT FEES 
FILED 
OFFLINE ON 
27.10.2022

CS(COMM)-
125/2022

BANK OF MAHARASHTRA VS 
AJAY BHARDWAJ AND 1 
OTHERS

COURT FEES 
FILED 
OFFLINE ON 
27.10.2022

MISC DJ-
343/2022

D N ELECTRONICS  THROUHG 
ITS PROPRIETOR SH SUDHIR  
KUMAR VS SHIVAM 
ENTERPRISES DIRECOTR OF 
SH NISHITH PATHAK

COURT FEES 
NOT FILED

CS(COMM)-
126/2022

MR ANUJ JAIN VS MR. 
NARESH KUMAR AND 1 
OTHERS

COURT FEES 
FILED 
OFFLINE ON 
05.11.2022



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

26

AMAN SHARMA 10.11.2022

MANISHA BARUAH 10.11.2022

SANJEEV KUMAR 10.11.2022

MANISHA BARUAH 10.11.2022

MANISHA BARUAH 10.11.2022

MANISHA BARUAH 10.11.2022

10.11.2022

10.11.2022

CS-282/2022 S K CHAUDHARY 14.11.2022

MS. BARKHA 
GUPTA, 
DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)

North-
East

CS(COMM)-
127/2022

KAMAL SINGH VS GIRDHAR 
TENENTS PVT. LTD.

COURT FEES 
FILED 
OFFLINE ON 
07.11.2022

EX(COMM)-
147/2022

HDFC BANK LTD VS 
DHARMENDER SING AND 1 
OTHERS

COURT FEES 
NOT FILED

EX(COMM)-
148/2022

HDFC BANK LTD. VEVENDRA 
SINGH

COURT FEES 
NOT FILED

EX(COMM)-
149/2022

HDFC BANK LTD VS 
DHARMENDER SINGH AND 1 
OTHERS

COURT FEES 
NOT FILED

EX(COMM)-
150/2022

HDFC BANK LTD VS SANAS 
PAL

COURT FEES 
NOT FILED

EX(COMM)-
151/2022

HDFC BANK LTD. VS 
DHARMENDER SINGH

COURT FEES 
NOT FILED

EX(COMM)-
152/2022

M/S INDUSIND BANK LTD. VS 
UJMA INTERIOS AND 1 
OTHERS

SURAJ 
CHOUDHARY

COURT FEES 
NOT FILED

EX(COMM)-
153/2022

KOTAK MAHINDRA BANK 
LTD. VS SANJAY JAIN

RAJEEV KUMAR 
RANJAN

COURT FEES 
NOT FILED

M/S S.M. TRYA. TUBE AND 
TRADING CO. VS. M/S J.P. 
POWAR INDUSTRIES

COURT FEES 
FILED 
OFFLINE ON 
01.04.2019



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

26

DEPENDER KUMAR 14.11.2022

MANISHA BARUAH 14.11.2022

MANISHA BARUAH 14.11.2022

MANISHA BARUAH 14.11.2022

14.11.2022

15.11.2022

15.11.2022

MANOJ KR. ARORA 15.11.2022

MS. BARKHA 
GUPTA, 
DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)

North-
East

EX(COMM)-
154/2022

BAJAJ HOUSING FINANCE 
LTD VS SANJEEV KUMAR AND 
1 OTHERS

COURT FEES 
NOT FILED

EX(COMM)-
155/2022

HDFC BANK LTD VS BRAJESH 
KUM AR AND 1 OTHERS

COURT FEES 
NOT FILED

EX(COMM)-
156/2022

HDFC BANK LTD VS DALIP 
KUMAR

COURT FEES 
NOT FILED

EX(COMM)-
157/2022

HDFC BANK LTD VS OM PAL 
SINGH PAL SINGH AND 1 
OTHERS

COURT FEES 
NOT FILED

EX(COMM)-
158/2022

M/S KOGTA FINANCIAL INDIA 
LIMITED VS VIJAY SINGH 
AND 2 OTHES

A R A VIKRAM 
SHUKLA

COURT FEES 
NOT FILED

CS(COMM)-
128/2022

STATE BANK OF INDIA VS 
ARCHANA RANI

GOPAL CHAND 
SHARMA

COURT FEES 
FILED 
OFFLINE ON 
21.10.2022

CS(COMM)-
129/2022

CANARA BANK VS SH. 
AVINASH RAJPUT

GOPAL CHAND 
SHARMA

COURT FEES 
FILED 
OFFLINE ON 
04.11.2022

CS(COMM)-
130/2022

CANARA BANK VS SH. ADITYA 
KUMAR

COURT FEES 
FILED 
ONLINE ON 
04.11.2022



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

26

19.11.2022

19.11.2022

LALIT PANDEY 15.11.2022

AMITA KUMARI 17.11.2022

DEPENDER KUMAR 19.11.2022

23.11.2022

MANISHA BARUAH 23.11.2022

23.11.2022

23.11.2022

MS. BARKHA 
GUPTA, 
DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)

North-
East

CS(COMM)-
131/2022

PUNJAB NATIONAL BANK VS 
MIRZA RAQUIB

SAYAK 
BANDYOPADHAYAY

COURT FEES 
FILED 
OFFLINE ON 
15.11.2022

CS(COMM)-
132/2022

PUNJAB NATIONAL BANK VS 
MOHD. SHAHIDPROP.

SAYAK 
BANDYOPADHAYAY

COURT FEES 
FILED 
OFFLINE ON 
15.11.2022

EX(COMM)-
159/2022

HDFC BANK LTD VS ASHOK 
KUMAR

COURT FEES 
NOT FILED

EX(COMM)-
160/2022

HDFC LIMITED VS DAL 
CHAND

COURT FEES 
NOT FILED

EX(COMM)-
161/2022

BAJAJ HOUSING FINANCE 
LTD VS SANJEEV KUMAR AND 
1OTHERS

COURT FEES 
NOT FILED

EX(COMM)-
162/2022

KOTAK MAHINDRA BANK 
LTD. VS BIJENDER SINGH

ANMOL 
SRIVASTAVA

COURT FEES 
NOT FILED

EX(COMM)-
163/2022

HDFC BANK LTD VS GANGA 
PRASAD

COURT FEES 
NOT FILED

EX(COMM)-
164/2022

KOTAK MAHINDRA BANK 
LTD. VS AMEER HASAN 
ANSARI

RAJEEV KUMAR 
RANJAN

COURT FEES 
NOT FILED

EX(COMM)-
165/2022

BAJAJ FINANCE LIMITED VS 
VIPIN JAIN

ARUN KUMAR 
SHARMA

COURT FEES 
NOT FILED



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

26

VANDANA KUMARI 23.11.2022

VANDANA KUMARI 23.11.2022

VANDANA KUMARI 23.11.2022

VANDANA KUMARI 23.11.2022

SALONI 23.11.2022

SALONI 23.11.2022

MS. BARKHA 
GUPTA, 
DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)

North-
East

EX(COMM)-
166/2022

CHOLAMANDALAM 
INVESTMENT AND FINANCE 
COMPANY LIMITED VS 
HITENDER H & 1OTHERS

COURT FEES 
NOT FILED

EX(COMM)-
167/2022

CHOLAMANDALAM 
INVESTMENT AND FINANCE 
COMPANY LIMITED VS 
SUKHVINDER SINGH

COURT FEES 
NOT FILED

EX(COMM)-
168/2022

CHOLAMANDALM 
INVESTMENT AND FINANCE 
COMPANY LIMITED VS 
MANOJ KUMAR & 1OTHERS

COURT FEES 
NOT FILED

EX(COMM)-
169/2022

CHOLAMANDALM 
INVESTMENT AND FINANCE 
COMPANY LIMITED VS 
TAUFIQ AHMED & 1OTHERS

COURT FEES 
NOT FILED

EX(COMM)-
170/2022

CHOLAMANDALMAM 
INVESTMENT AND FINANCE 
COMPANY LTD VS RAM 
KUMAR & 1OTHERS

COURT FEES 
NOT FILED

EX(COMM)-
171/2022

CHOLAMANDALAM 
INVESTMENT AND FINANCE 
COMPANY LTD VS DINESH 
KUMAR YADAV & 1OTHERS

COURT FEES 
NOT FILED



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

26

28.11.2022

28.11.2022

MANISHA BARUAH

29.11.2022

MANISHA BARUAH

29.11.2022

27 NOT AVAILABLE

02-11-2022 10/19/22
NOT AVAILABLE

02-11-2022 04/08/22
NOT AVAILABLE

04-11-2022 31/10/22
NOT AVAILABLE

04-11-2022 31/10/22
NOT AVAILABLE

14-11-2022 22/08/22
NOT AVAILABLE

15-11-2022 02/11/22
NOT AVAILABLE

02-11-2022 11/11/22
NOT AVAILABLE

16-11-2022 10/11/22

MS. BARKHA 
GUPTA, 
DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)

North-
East

EX(COMM)-
172/2022

THE BSES YAMUNA POWER 
LTD VS MOHD ISRAR

PRASHANT KUMAR 
SHARMA

COURT FEES 
NOT FILED

EX(COMM)-
173/2022

HDB FINANCIAL SERVICES 
LTD VS BIDYUT BHARA AND 
ANR

DEEPANKUR 
SONDHI

COURT FEES 
NOT FILED

EX(COMM)-
174/2022

HDFC BANK LTD VS SYED 
FIROZ MIAN

COURT FEES 
NOT FILED

EX(COMM)-
175/2022

HDFC BANK LTD VS BHANU 
PRATAP SINGH

COURT FEES 
NOT FILED

SH. BRIJESH 
KUMAR GARG, 
DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

SHAHDA
RA

CS (COMM)/608/2022 

SARAOGI SUPER SALES PVT. 
LTD. Vs PARESHBHAI PRAKASHBHAI THAKKAR

CS (COMM)/609/2022 M/S RAJ PLASTIC Vs M/S PRAKASH INTERLINK PROP.

CS (COMM)/610/2022 

OP AND SONS TRADERS PVT. 
LTD. Vs SEKH MEHTAB UDDIN PROP. OF TRAFFICK WEAR

CS (COMM)/611/2022 

OP AND SONS TRADERS PVT. 
LTD. Vs PRAHLAD SINGH SHEKHAWAT, PROP OF P.R. TEXTILE

CS (COMM)/633/2022 SH. SHRIYANS Vs SMT.GANGA BAI

CS (COMM)/634/2022 CANARA BANK Vs M/S S P JAIN AND SONS

CS (COMM)/638/2022 

M/S LUCENCE SOLUTIONS 
PROP. ANITYA KUMAR RAI Vs  M/S AMBAR 

ELECTRO TECH LTD

http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#


Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

27

NOT AVAILABLE

19-11-2022 16/11/22
NOT AVAILABLE

21-11-2022 10/11/22
NOT AVAILABLE

21-11-2022 11/11/22
NOT AVAILABLE

21-11-2022 01/11/22
28

26-11-2022 20.10.202

s n khan 25-11-2022 21.11.2022

25-11-2022 23.11.2022

23-11-2022 26.09.2022

21-11-2022 13.09.2022

14-11-2022 10.11.2022

14-11-2022 28.10.2022

SH. BRIJESH 
KUMAR GARG, 
DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

SHAHDA
RA

CS (COMM)/643/2022 CENTRAL BANK OF INDIA Vs M/S. HT HARDWARE

CS (COMM)/646/2022 PRADEEP KUMAR GUPTA Vs  MICA INDUSTRIES 

LIMITED

CS (COMM)/647/2022 UNION BANK OF INDIA Vs M/S. JYOTI ELECTRONICS

CS (COMM)/648/2022 

SARAOGI SUPER SALES PVT. 
LTD. Vs SUDIP KUMAR SUHASRIYA

MS. 
SUKHVINDER 
KAUR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

SHAHDA
RA

CS 
(COMM)/662/202
2

PUNJAB NATIONAL BANK Vs 
RUPALI CHOUDHARY p k gupta 

CS 
(COMM)/660/202
2

NASEER AHMAD @ NASIR 
MIYAN Vs MOHD. SUHAIL 
SHAH

CS 
(COMM)/661/202
2

SH. GAURAV JAIN Vs PANKUL 
JAIN dinesh kumar 

CS 
(COMM)/657/202
2

MS MADHAV MEDICOS Vs MS 
NULIFE CARE ravinderkumar

CS 
(COMM)/649/202
2

PUNJAB NATIONAL BANK Vs 
MS CHARU GOEL ramaarora

CS 
(COMM)/629/202
2

SH. DINESH KUMAR JAIN Vs 
SMT. SANTOSH GOEL rakesh satija

CS 
(COMM)/630/202
2

CANARA BANK Vs GANPATI  
FASHION amit gupta 

http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#


Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

28

14-11-2022 28.10.2022

14-11-2022 28.10.2022

11-11-2022 7.11.2022

11-11-2022 30.9.2022

09-11-2022 2.11.2022

07-11-2022 28.9.2022

07-11-2022 25.10.2022

05-11-2022 25.10.2022

MS. 
SUKHVINDER 
KAUR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

SHAHDA
RA

CS 
(COMM)/631/202
2

CANARA BANK Vs KRISHNA 
GARMENTS amit gupta 

CS 
(COMM)/632/202
2

CANARA BANK Vs SUMITA 
CRIEARTION amit gupta 

CS 
(COMM)/626/202
2

ABHAY AGGARWAL Vs 
THAKUR TRADERS haresh gupta

CS 
(COMM)/627/202
2

PUNJAB NATIONAL BANK Vs 
LOKESH SWAMI aatriya singh

CS 
(COMM)/623/202
2

CANARA BANK Vs TIRUPATI 
TRADERS AND ORS
THROUGH ITS PROP MR 
SACHIN GUPTA anshuman srivastava

CS 
(COMM)/618/202
2

SMT. SHASHI JAIN 
PROPRIETOR   OF  M/ S 
MISHTI ENTERPRISES Vs 
SHRI GANGA RAM SHARMA 
PROPRIETOR  OF  M/S 
UNICORN TRADING 
COMPANY pream kumar sharma 

CS 
(COMM)/619/202
2

PUNJAB AND SIND BANK Vs 
RAJESH KUMAR v p singh 

CS 
(COMM)/615/202
2

HAREY KRISHNA CABLES 
PRIVATE LIMITED Vs RHINE 
SOLAR LIMITED ashwatth legal



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

28

NOT AVAILABLE

29-11-2022 24/11/22
29

07-11-2022 10-10-2022

09-11-2022 05-10-2022

C.P TYAGI 02-11-2022 17-10-2022

AATREYA SINGH(P),15-11-2022 28-10-2022

09-11-2022 29-10-2022

SHRESHTH JAIN(P),22-11-2022 31-10-2022

16-11-2022 1-11-2022

11-11-2022 02-11-2022

MS. 
SUKHVINDER 
KAUR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

SHAHDA
RA

CS (COMM)/667/2022 

MAPS CREATION PRIVATE 
LIMITED Vs PAWAN NAHATA,

SH. SURENDER 
S. RATHI

Shahdara

CS 
(COMM)/616/202
2

SURESH KUMAR SHARMA Vs 
RAVINDER KUMAR SHARMA Sunil kumar(P),

CS 
(COMM)/621/202
2

PRAGATI MARBLES AND 
GRANITES PVT LTD Vs 
RAMESH CHAND RAM KUMAR 
SARRAF

DEVENDER 
SINGH(P),

CS 
(COMM)/617/202
2

SUMIT SHARMA Vs DEPUTY 
COMMISSIONER SHAHADARA 
NORTH ZONE EDMC

CS 
(COMM)/635/202
2

PUNJAB NATIONAL BANK Vs 
M/S COLORCOM INDIA  
ANRPROPRIETOR LOKESH 
SWAMI

CS 
(COMM)/622/202
2

M/S MAHEEKA INDUSTRIES 
LLP Vs M/S JV TRADERS

SWADESH 
BANSAL(P),

CS 
(COMM)/654/202
2

VIJAY KUMAR Vs KANISH 
CHAWLA

CS 
(COMM)/639/202
2

GRANDG CABLE INDIA PVT 
LTD Vs MS SHALINI 
BHANDARI Akash Gupta(P),

CS 
(COMM)/624/202
2

SH SAI TRADERS Vs S J 
TRADERS

SACHIN 
AGGARWAL(P),

http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#


Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

29

KUMAR VIKRAM(P), 15-11-2022 11-10-2022

22-11-2022 11-11-2022

VISHAL PATEL(P), 21-11-2022 02-11-2022

21-11-2022 10-11-2022
30 MS. SAVITA RAO

NIL
31

NIL
32 North NIL

33

AMIT GUPTA 02.11.2022 03.08.2022

03.11.2022 15.07.2022

ARUN BHARDWAY 05.11.2022 27.09.2022

SH. SURENDER 
S. RATHI

Shahdara

CS 
(COMM)/636/202
2

SUMAN FABRICS Vs 
KRISHNAN ELECTRONICS

CS 
(COMM)/655/202
2

RAVI AGGARWAL 
PROPRIETOR OF M/S FAB 
INDIA Vs MR PHOOL SINGH

BHARAT 
PRAKASH(P),

CS 
(COMM)/645/202
2

M/S GANESH CHANDRA 
SURYA TEAM FILM PVT LTD 
Vs MS ANJALI SINGH

CS 
(COMM)/644/202
2

MR GURVINDER SINGH Vs MR 
RAJA

ADITYA 
TREHAN(P),

Shahdara

 SH. GURDEEP 
SINGH, 
DISTRICT 
JUDGE 
(COMMERCIAL) 

North-
West

SH. VIRENDER 
BHATT, 
DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)

SH. PANKAJ 
GUPTA, 
DISTRICT 
JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

CS COMM. 
515/2022

CANARA BANK VS VINOD 
KUMAR

CS COMM. 
518/2022

STATE BANK OF INDIA VS M/S 
AVER CABS P. LTD.

AAKASH DEEP 
SINGH

CS COMM. 
519/2022

PUNJAB NATIONAL BANK VS 
BAIDYANATH VERMA



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

33

SURBHI SAXENA 09.11.2022 19.10.2022

DINESH KUMAR 14.11.2022 22.10.2022

ARUN KUMAR 21.11.2022 01.11.2022

S.SOOD 21.11.2022 08.10.2018

26.11.2022 23.11.2022

S.K.JHA 29.11.2022 22.11.2022

SUMMIT KAUSHAL 29.11.2022 20.10.2022

34

30.11.2022 25.11.2022

30.11.2022 25.11.2022

29.11.2022 31.10.2022

SH. PANKAJ 
GUPTA, 
DISTRICT 
JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

CS COMM. 
528/2022

CANARA BANK VS M/S N.D. 
PRODUCTS

CS COMM. 
529/2022

M/S HOT AIR PACKING P. LTD. 
VS M/S PARAGON CABLE 
INDUSTIRES 

CS COMM. 
533/2022

DEEPAK RATHI VS NANGLOI 
WATER SERVICE

CS COMM. 
534/2022

INDIAN BANK VS ANIL 
TIWARI

CS COMM. 
537/2022

MINDA INDUSTRIES VS 
SUMAN DEY

SHAILENDER 
KISHORE

CS COMM. 
539/2022

INDIAN OVERSEAS BANK VS 
M/S NEW MAHAJAN 
STATIONARY

CS COMM. 
540/2022

J.K. DEWAN VS M/S INDIA 
GUNITING 

SH. BHUPESH 
KUMAR, 
DISTRICT 
JDUGE, 
COMMERCIAL 
COURT-02

SOUTH-
WEST

CS 
(COMM)/542/202
2

M/S UNION BANK OF INDIA Vs 
GURU NANAK SALES Sh. Rajender Yadav

CS 
(COMM)/543/202
2

M/S UNION BANK OF INDIA Vs 
SIDDHI OFFSET PRINTERS

Sh. Rajender Yadav

CS 
(COMM)/541/202
2

SUNIL LUTHRA AND ORS Vs 
NAGARKOT EDUCATIONAL 
SOCIETY

Sh. Jitender Singh



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

34

28.11.2022 28.10.2022

22.11.2022 03.08.2022

09.11.2022 09.11.2022

09.11.2022 09.11.2022

Sh. B.K. Singh 07.11.2022 04.11.2022

07.11.2022 31.10.2022

02.11.2022 04.08.2022

35

05-11-2022 10-10-2022

05-11-2022 19-10-2022

SH. BHUPESH 
KUMAR, 
DISTRICT 
JDUGE, 
COMMERCIAL 
COURT-02

SOUTH-
WEST

CS 
(COMM)/538/202
2

OKAYA FUJIKAWA POWER 
PVT LTD Vs MOVEX CARGO 
PVT LTD

Sh. Achin Mittal

CS 
(COMM)/535/202
2

CANARA BANK Vs RICHA  
ARORA

Sh. Amit Gupta

CS 
(COMM)/525/202
2

CANARA BANK ERSTWHILE 
SYNDICATE BANK Vs SUSHILA 
PROP M/S H.K. ENTERPRISE

Ms. Vandana Bhatia

CS 
(COMM)/526/202
2

CANARA BANK ERSTWHILE 
SYNDICATE BANK Vs VARSHA 
ARORA  PROP M/S VARSHA 
KURTI SANSAR

Ms. Vandana Bhatia

CS 
(COMM)/523/202
2

SUSHANT KUMAR SINGH Vs 
RAMIZ ALAM KHAN

CS 
(COMM)/524/202
2

SMT TAJINDER KAUR Vs 
JAGMEET SINGH

Sh. Varun Mehlawat

CS 
(COMM)/517/2022

EKGF KIDSKOOL LLP Vs 
NEETU PRAKASH

Dr. Anupam Kumar

SH. RAKESH 
SYAL, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-03

SOUTH-
WEST  CS 

(Comm.)/520/202
2

Canara Bank Vs M/s ASN Auto & 
Another

Amit Gupta 

EX(Comm)/250/2
022

SUNITA VS BALJIT SINGH 
KLKAL

Yash Pal Rangi



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

35

PANKAJ KUMAR 05-11-2023 20.10.22

NITIN MEHTA 05-11-2022 10-10-2022

PARVESH DUHAN 05-11-2022 10.10.2022

PARVESH DUHAN 05-11-2022 14.10.2022

PARVESH DUHAN 05-11-2022 14.10.2022

PREM CHHETRI 05-11-2022 31-10-2022

09-11-2022 09-11-2022

02-11-2022 28-10-2022

SH. RAKESH 
SYAL, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-03

SOUTH-
WEST

EX(Comm)/251/20
22

INDUSIND BANK VS 
CHANDESHWAR SAHANI

EX(Comm)/252/2
022

AU SMALL FINANCE BANK VS 
KUNAL SINGH & ORS

EX(Comm)/253/2
022

M/S BAJAJ FINANCE LTD VS 
HARJOT SINGH

EX(Comm)/254/2
022

M/S BAJAJ FINANCE LTD VS 
DEEPAK SACHDEVE

EX(Comm)/255/2
022

M/S BAJAJ FINANCE LTD VS 
SHYAM LAL SHARMA

COUNTER 
CLAIM/27/2022

M/S NIPS WIRE AND FIRE 
SERVICES LTD VS MS 
SANITECH ENGINEERS & 
CONSULTANTS PVT. LTD.

CS 
(Comm.)527/2022

CANARA BANK (ERSTWHILE 
SYNDICATE BANK V/S SMT. 
SUSHILA (PROP. M/S H.K. 
ENTERPRISE) & ORS.

Vandana Bhatia 

CS 
(Comm.)/516/202
2

BANK OF BARODA  V/S M/S 
JOB EASY (PROP. AJAY 
KUMAR)

Rakesh Kumar Garg



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

35

10-11-2022 31-10-2022

AK MISHRA 11-11-2022 NA

KAUSHAL KUMAR 17-11-2022 12.10.2022

RAJIV NARAYAN 17-11-2022 27.09.2022

SUMIT AGGARWAL 17-11-2022 30.09.2022

SUMIT AGGARWAL 17-11-2022 30.09.2022

14-11-2022 19-10-2022

ANKUR JAIN 23-11-2022 19.09.2022

23-11-2022 20.09.2022

23-11-2022 01.11.2022

SH. RAKESH 
SYAL, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-03

SOUTH-
WEST

OMP (1) (Comm.)/ 
51/2022

HDB Financial Services Limited 
V/s Najakat Subrati

Rahul Bhardwaj

OMP(COMM.)/36/
2022

RAJEEV KUMAR SHAHI VS 
HDB FINANCIAL SERVICES 
LTD

EX(Comm)/266/2
022

KOTAK MAHINDRA PRIME 
LTD. VS NEERAJ DALAL

EX(Comm)/267/2
022

SBI CARD AND PAYMENT 
SERVICES VS VIJAY ROHILLA

EX(Comm)/268/2
022

HDFC BANK VS AMIT KUMAR 
MISHRA

EX(Comm)/269/2
022

HDFC BANK VS DEVENDER 
PAL

CS 
(Comm.)/530/202
2

NARESH PAL SINGH AND 
ANR. V/S EVAAN ELEVATORS 
PRIVATE LTD. AND ORS.

Rahul Mangla

EX(Comm)/286/2
022

M/S SINGH FINLEASE PVT 
LTD VS KAMLESH AND ORS

EX(Comm)/287/2
022

TVS CREDIT SERVICES LTD VS 
SIRAJ KHAN

GYANVARDHAN 
SINGH

EX(Comm)/288/2
022

M/S AXIS BANK LIMITED VS 
MANISH KUMAR

ANIRUDH 
BHARDWAJ



Court District Case No. Advocate
No.

Petitioner Name VS 
Respondent Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

35

19-11-2022 12-11-2022

VANDANA KUMAR 26-11-2011 18.11.2022

24-11-2022 21-11-2022

DDA VS HARSH GOYAL 29-11-2022 24-11-2022

30-11-2022 NA

NOT AVAILABLE

07-11-2022

05-11-2022 20-10-2022

Total 535

SH. RAKESH 
SYAL, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-03

SOUTH-
WEST

CS 
(Comm.)/531/202
2

CANARA BANK V/S M/S NAINA 
GARMENTS & ANR.

Sumit Virmanai

EX(Comm)/298/2
022

CHOLAMANDALAM 
INVESTMENT AND FINANCE 
COMPANY LTD VS PINKI C 
AND ANR

CS 
(Comm)/536/2022

UCO BANK THROUGH ITS 
BRANCH HEAD VS M/S 
VANDANA CREATIONS 
THROUGH ITS PROP. SH. 
ATISH KUMAR GUPTA

Sunil Kumar

OMP 
(Comm)/39/2022

Sanjay Jain

OMP (1) (Comm.)/ 
53/2022

SMT. PREM WATI VS 
TRUENORTH AUTOMOBILES 
Pvt Ltd. 

Manju Sehrawat

CS 
(Comm.)/522/202
2

STATE BANK OF INDIA V/S 
M/S KRISHNA SUIT 
COLLECTION THROUGH 
PROPRIETOR  LAXMAN 
BASWAL

NOT 
AVAILABLE

CS 
(Comm.)/521/202
2

ANKUSH BANSAL VS M/S 
RELCOM TECHONOLOGY PVT 
LTD

Rakesh Kumar


	Form-2

